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lNaUODaI Water Supply and Sanita-
tion Programme 

1110. Shri Tan Singh: Will the 
Minister of Health be pleased to 
6tate: 

(a) the amount of subsidies given 
by the Central Government to Rajas-· 
than during the year 19511-59. 1959-60, 
1960-61 and 1961-62 under the 
National Water Supply and Sanitation 
Programme; 

(b) the amount actually spent dur-
ing each of these years; and 

(c) the amount allotted in the 
Third Five Year Plan for Rajasthan 
under the above programme? 

The Minister of Health (Dr. Sushila 
Nayar): (a) According to the exist-
ing procedure for the release of 
Central Assistance to the States, 
allotment of funds is not made 
scheme-wise but the amount is sanc-
tioned only at the end of each year 
for broad groups or categories of 
achemes. Three fourths of the total 
Central Assistance allocated for a 
financial year is, however, released in 
lumpsum ways and means advances 
to the State Governments in nine 
equal instalments during the course 
of the year. In view of this position, 
the question of sanctioning assistance 
specifically for the National Water 
Supply & Sanitation Programme 
(Rural) does not arise. 

(b) 

1958-59 • 
1959-60 • 
1960-61 • 
1961-62 .• 

Year 

(e) lb. 200'00 Iakhs. 

Amount spent 
(lb. in Iakhs) 

27'76 
5j'oo 
58 '18 
64'00 
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Urball aIId Rural Water Supply in 
Rajasthan 

1111. Shri Tall Singh: Will the 
Minister of Health be pleased to 
state: 

(a) whether the Central Govern-
ment have advised the Rajasthan 
Government to set up Urban and 
Rural Assessment Committees for 
making complete and correct assess-
ment of the problem of water and 
for facilitating a realistic planning in 
the future years; 

(b) the specific functions of the 
Committees; 

(c) the time by which the com-
mittees will be expected to function; 
and 

(d) the measures to be taken by the 
Central Government for Urban and 
Rural Water Supply pending a comp-
rehensive and correct assessment of 
the problem by the State Committee? 

Tbe Minister of Health (Dr. Sushila 
Nayar): (a) and (c). The Report of 
the National Water Supply and Sani-
tation Committee containing the 
recommendation with regard to the 
setting up of Urban and Rural Assess-
ment Committees has been. forwarded, 
among others, to the Government of 
Rajasthan on the 30th May, 1962. 
The reply of the State Government 
in the matter has not, so far come in. 
As far as we are aware, no Assess-
ment Committee has yet been formed. 

(b) The specific functions of the 
Committees are contained in para-
graph 57 of the Report of the National 
Water Supply and Sanitation Com-
mittee which has already been laid 
on the Table of the Sabha. 

(d) The State Governments have 
been asked to set up Special Investi-
gation Divisions with 100% grant 
from the Central Government. A pro-
posal for setting up a Non-statutory 
Drinking Water Board in the Union 
Health Ministry is under considera-
tion. 
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Dam at Mainadbar on Barak 
River, Assam 

1117. Shrl N. B. Laskar: Will the 
Minister of Irrigation and Power be 
pleased to refer to the reply given to 
Unstarred Question No. 196 on the 
7th August, 1962 and state: 

(a) who are the investigating 
authority and the name of the experts 
engaged in the investigation of 
earthen dam at Barak river at 
Mainadhar, Assam; 

(b) the year in which the investi-
gation was actually started; and 

(c) the probable date by which 
Government is expecting to complete 
the investigation? 

The Minister 01 State in the Mlnis-
try of Irrigation and Power (Shrl 
Alagesan): (a) The investigations are 
being carried out· by the Central 
Water & power Commission. 

(b) and (c). The preliminary 
investigations to explore the possible 
dam sites on the Barak river in 
Assam were carried out by the 
Central Water & Power Commission 
as far back as 1954, but none of the 
sites investigated for a dam was consi-
dered suitable, except the one at 
Mainadhar, which held some promise. 
Some foundation explorations were 
also carried out at this site. After 
examining the cores obtained trom 
this site, the Geologist gave the opi-
nion that the site was quite unsuit-
able for any masonry or concrete 

dam. l"urther investigation work 
was stepped at the end of January. 
1957. 

In a meeting of the State Flood 
Control Board held on 20-2-58, the 
Agriculture Minister, Assam suggest-
ed reoonsideration of a storage pro-
ject on the river Barak. A Member 
of the Central Water and Power 
Commission and the Chief Engineer, 
(Floods), Central Water and Power 
Commission and the Chief Engineer, 
Irrigation and Flood Control, Assam 
alongwith the Geologist inllpected the 
Mainadhar dam site on the 18th of 
January, 1960. A1J a result of thiS 
joint inspection, it was considered 
that an earth dam of a moderate 
height of 200 to 250 ft., solely for 
flood control, might be practicable 
at the site and that further investi-
gations might be carried out to estab-
lish the suitability of the site for the 
proposed earth dam. At the request 
of the Government of Assam, the 
Central Water and Power Commis-
sion have taken up the necessary 
investigations of the site. The work 
was started on 1-4-60 and most of 
the investigation work has been 
done. The remaining drilling 
work is expected to be completed by 
31-3-1963. 

Power Stations in Biloilia Sunamera 
an4 Kamalpn; 

1118. Shri Siren Dutta: Will the 
Minister of Imption and Power be 
pleased to state: 

(a) whether power stations are 
proposed to be built in Bilonia, Suna-
mera and Kamalpur; and 

(b) if so, when these are expected 
to be started? 

The Minister of state in the Minls-
try of irrigation and Power (Shri 
Alagesaa): (a) and (b). These places 
are proposed to be electrified by 
extending supply from the neigh-
bouring generating stations. Cons-
truction of the necessary transmis-
sion lines and sub-stations is likely 
to be started during the current 
financial year. 
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Eagines Rwming on N.G. Line 

Between Namp;uia and 
Ganupar 

1119. Shri UIaka: Will the Minis-
ter of Railways be pleased to refer 
to the reply given to Unstarred Ques-
tion. No. 1664 on the 22nd May, 1962 
and state: 

(a) the circumstances under which 
the old light engines on the narrow 
gauge line between Nampada and 
GU:IlUPur could not be repaired till 
now; 

(b) whether Government 
considered to provide new 
engines on the said narrow 
line; 

(c) if so, when; and 

have 
light 

gauge 

(d) if not, the reasons therefor? 

The Deputy MiDlster in the MiDJs.. 
try 01 Railways (Shri Shalmawaz 
XhaD): (a) No locomotive working 
on this section had been unnecessari-
ly detained for repairs or for materials 
for any considerable length of time. 

(b) and (c). Not for the present. 

(d) The policy is to replace stock 
only when their condition warrants 
~t. 

~Oikhal Railway Station (Orissa) 

! mo. Shri UIaka: Will the Minister 
If Railways be pleased to ~tate: 

(a) whether it is a fact that 
.oikhal Railway Station (Orissa) is 
lJIt provided with medical facilities; 

(b) whether it is also a fact that 
th> staff of Doikhal Railway Station 
an undergoing much difficulties for 
wlnt of a dispensary in the premises 
of the platform at Doikhal or within 
six miles radius of Doikhal railway 
sta:ion; and 

~) if so, the action taken or pro-
PO~d to be taken by Government in 
this regard? 

The Deputy Minister in \he MiIUs-
try 01 Railways (Shri Shahnaw. 
Khan): (a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

Telephone for Panchayat Samithi 
Oftiees 

1121. Shri Ulaka: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) whether Government have 
received any proposal from ·the Orissa 
Government to provide telephones in 
each of the Panchayat Samithi officer. 
in Orissa; 

(b) if so, the number of panchayat 
samithis to which telephones have 
already been provided; 

(c) the number of panchayat 
samithis which have not yet been 
provided with telephones; and 

(d) when the above Panchayat 
samithis are expected to be provided 
with telephones? 

The Deputy Minister in the Minis- . 
try of Transport and CommanieatiODII 
(Shri Bhagavatl): (a) Yes. 

(b) 143 already provided with tele-
phone facilities. Sanction for 16 
more issued. 

(c) 164. 

(d) Telephones will be provided if 
proposals are remunerative or the 
State or any other party agrees to the 
rent and guarantee terms. 

Over-Bridge at Parvatipuram 

1122. Shri Ulaka: Will the Minis-
ter of Railways be pleased to state: 

(a) whether Government have 
received any representation from the 
public for the construction of an 
over-bridge at the Railway level 
crossing at Parvatipuram (Andhra 
Pradesh); and 

(b) if not, whether Govermnent 
have any proposal for the construc-
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tion of a bridge at the iaid level 
crossing? 

The Deputy MiDister in the MinJa-
try of Railways (Shrl S. V. Rama-
swamy): (a) No, Sir. 

(b) Schemes for over/Ullder-bridge 
in replacement of existing level cros-
sings have to be sponsored by the 
State Government. The Railways 
undertake such works when the 
'Hate Governments recommend and 
also provide necessary funds to meet 
thE'ir share of the cost, as per extant 
rules There has been no firm pro-
posal' so far, from the Government 
of Andhra Pradesh for a road over-
br;dge in place of the existing level 
crossing at Parvatipuram, during the 
Third Five Year Plan. 

P.O. Building Parlakhemedl (Orlsa) 

1123. Shri Ulaka: Will the Minister 
of Transport aDd CommllDicatiollll be 
pleased to state: 

(a) whether Government are 
aware of the fact that the sub-post 
office building at Parlakhemedi 
(Orissa) is very old and may collapse 
at any time; 

(b) if so, whether Government are 
considering to construct a new build-

. ing in its place; 

(c) if so, when; and 

( d) if not, the reasons therefor! 

The Deputy Minister in the Minis-
try of Transport an. Communicati0D8 
(Shri Dhagavati): (a) Yes. 

(b) Yes. 

(c) The land on which the exist-
ir.g building stands is not sufficient 
to meet the present requirements of 
the Post Office. Additional land ill 
being acquired for putting up a new 
building and the matter has been 
t,ken up with the Revenue authori-
ties. The new building will be cons-
t'ucted after the necessary fOrmali-
ties have been completed. In the 
meantime the Post Office is beinll 
shifted temporArily to • rented build-

ing tor carrying out repairs to the 
existing buiJ.dint, 

(d) Does oot arise. 

Railway Lines in Andhra Pradesh 

llU. :8hri Ulaka: Will the Minis-
ter of Railways be pleased to state: 

(a) whether it is a fact that investi-
gations have been made to lay a broad 
gauge line ex. Palasa to Vizianagaram 
(Andhra Pradesh) via Parlakhemedi 
(Orissa); 

(b) if so, whether Government 
have considered to extend the said 
broad-gauge line upto Gunupur 
(Orissa) and then divert it into Aruihra 
Pradesh; and 

(c) if not, the reasons therefor? 

The Deputy MJnister in the Mlnis-
try of RailWlLJ3 (Shri S. V. Rama-
8WamY): (a) In connection with the 
survey for the proposed doubling of 
the Palasa-Vizianagram section, in-
vestigations are being made to lay the 
second line on a retired alignment 
with the object of obtaining a line 
which will generally be tree from 
likely flood damages. Whether this 
alignment will go via Parlakimedi will 
be known only after the survey ha> 
been completed and the report lu!; 
been examined. 

(b) No. 

(c) . The retired alignment will ro 
In the interior only to the extent nedl-
ed for making it tree tram likely flod! 
damages. It is not considered necfi-
sary to take the line via Gunupur lor 
achieving this objective. ' 

EleetrUleatlOD or Kashinagar (~) 
i 

11%5. Shrf UIaka: Will the Miniter 
of Rallways be pleaSed to state: , 

(a) whether Government are a'Glllre 
of the faet that the railway statiOi at 
Kasbinagar (Orissa) is not yet ele4ri-
fled even though it has become an/m-
portant station on the narrow gjuge 
Une between Navpada and GunUJUr; 
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(b) if so, when it is expected to be 
electri1led; 

(e) whether it is also a fact that 
Kashinagar railway station does not 
have any waiting room for upper class 
passengers; and 

(d) if so, when a waiting ~oom for 
upper class passengers would be cons-
tructed? 

The Deputy Mbdster ill the MiDis-
try of BaUways (Shrt Shahnawu 
1Dum): (a) and (b). Kasbinagar sta-
tion is a wayside station on the narrow 
gauge Parlakamedi Light Railway and 
bas not been electrified yet. In con-
sultation with the Passenger Amenity 
Committee, this work is programmed 
durin6 63-M. 

Ce) Yes. 

(d) The average number of upper 
class passengers ~t with per day at 
this station is only one which does not 
justify provision ot an upper class 
waiting roam. 

Ramauadhl Dam, Madras State 

1126. Shrl M. P. SWBlll7: Will the 
Minister of Irriptiell ami Power be 
pleased to state: 

(a) whether it is a fact that a draft 
IICheme regarding Ramanadhi Dam in 
Tirunelveli District of Madras State 
has been received tor Central Gov-
eJJ.ment's consideration from the Gov-
,,,inment of Madras; 

. .' 
(b) If 110, the detaib of the !!Cherne; 

and 

(c) whether Government have arre-
ed to the proposed scheme? 

The M1DIster of state III the Minls-
try of IrrIptlon aDd Powr.r (Shd 
~): Ca) No. 

Cb) and Ce). Do not arise. 

Cuwer 

r Shri Intlrajit Gupta: 
llZ'J. -< Shri Mohammad Elias: 

l 8hri M. K. Kumaran: 

Will the Minister of IIealth be 
pleased to state: 

(a) whether a bovine bile derivative 
for treatment ot inoperable cases of 
cancer has been discovered by Prot. 
Penn of U.S.A working in collabora-
tion with Indian doctors; 

(b) whether experiments with the 
drug have proved successful; 

(c) whether Prot Penn has asked 
Government tor assistance to carry out. 
further experiments in India; and 

Cd) Gov.ernment's reaction thereto? 

The Minister of Health (Dr. Sashila 
Nayar): (a) and (b). Prof. Penn has_ 
been carrying out some research with· 
his new drug in India in collaboration 
with Indian doctors. He has visited. 
India twice and he claims that the. re-
rults of his experiments are encourag-
ing. 

(c) and (d). Prof. Penn had only-
asked for facilities for research in this 
country and these have already beeD 
given to him. 

Import of Chmemieal Fertilizers 

r Or. P. N. Khau: 
1128. J Shri SubOdh Hansda: 

I ~hri Basumatari: 
L Shri S. C. Samanta: 

Will the Minister of Food lUld AgrI-
culture be pleased to state: 

tal whether it is a fact that Gov-
ernment have imported or are im-
porting from U.S.A. a large quantity 
of chemical fertilizers of different 
varietles to mitigate the current 
ietlcit; 

(b) if so, the total quantity c··' fer-
tilizers ;mported or proposed tc be 
imported; 
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(c) what are the modes of payment 
of the price of fertilisers; and 

(d) by what time the amount will 
be paid? 

The MinIster of State in the Minis-
try of Food and Agriculture( Dr. Ram 
Subhag SiIIgh): (a) Yes. 

(b) Sulphate of Ammonia 
Nitrophosphate 

Ammonium Phosphate 

Total: 

TOlIDes 
3,33,700 

15,000 
30,000 

(c) The U.S. Government first issues 
• letter of commitment, against which 
the India Supply Mission, Washington 
opens irrevocable letters of credit 
which are operated upon by the Sup-
pliers by presenting reqmsne shipping 
and other documents to the bank: 
concerned. 

(d) By March, 1963. 

Road TraDspori CorpoI'ations 

1129. Shri P. R. ChakraverU: Will 
the Minister of TraDspori and Commu-
DIeatlODs be pleased to state: 

(a) whether all the States have set 
up Road Transport Corporations; 

(b) the provision in terms of which 
these have been consututed; 

(c) steps taken by Government in 
persuading the defaulting States to fall 
In line with others; and 

(d) total amount of income-tax paid 
by these Corporations in 1961? 

The MbUster of Shipping ill t.bIl 
Ministry of Transport aDd CoDlDUlJli-
cations (,shri Raj Bahadur): (a) Road 
·1'ransport Corporations have so far 
been set up in the States of Andhra 
Pradesh, Bihar, Gujarat, Maharashtra, 
Mysore, Madhya Pradesh, Punjab 
(Pepsu and Mandi-Kulu Areas) and 
West Bengal only. 

(b) 'nl.ese Corporations have been 
cansti tuted under the R~ad Trllll8POrt 
Corporations Act, 1950. 

(c) The plan provisions for expan-
sion of the nationalised road transport 
undertakings in the different States 
are agreed to only on the condition 
that the States concerned will set up 
Road Transport Corporations or the 
management of these Undertakings. 
The matter is also under correspon-
dence, between the States who have 
not set up Corporations so far and the 
Planning Commission. 

(d) An amuont of Rs. 1,47,28,247'00 
was paid during the calendar year 
1961 by way of income-tax. This in-
cludes the advance tax payments for 
the years 1961-62 and 1962-63 and pay-
ments due in respect of some earlier 
years. 

Door-tD-Door Delivery ot Goods 

1130. Shri P. R. Chakraverti: Will 
the Minister of Railways be pleased 
to state: 

(a) whether the system of door to 
door delivery of goods received and 
despatched through the Railways has 
started working; 

(b) if so, when and in which places; 

(c) whether the collection and delI-
very services are done through con-
tr:u:tors; 

(d) if so, the commission Or service 
cilarges that are paid to them; and 

(e) how far the public have reacted 
favourably to this new scheme? 

TIu! Deputy MinIster In the MinIs-
try of BaUways (Sbri S. V. Rama-
swamy): (a) Yes. 

(b) A statement giving the infor-
mation is laid on the Table of the 
House. [See Appendix II, annexure 
No. 11]. 

(c) Yes. 

(d) No commission is paid to the 
contractors, but they are generally 
paid the notified char~ ill! are col-
lected from the public for this service. 

(e) The public response 1.0 the ser-
vice is generally satisfactory. 
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Expert Team on Irrigation Projec1ll 

r Shri Subodh Bausda: 
I Shri S. C. Samanta: 
J Shri B. K. Das: 

1131. 1 Shri M. L. Dwivelli: 
I Shri Surendra Pal Siach: 
L 8hri R. S. Paudey: 

Will the Minister of Irrigation and 
POWer be pleased to state: 

(a) whether it is a fact that Gov-
ernment have appointed expert team 
to find out the bottlenecks in cons-
truction of irrigation projects; 

(b) if so, what are the reasons for 
slow progress of construction; 

(c) whether the Committee have 
visited all the States; and 

(d) whether they have submitted 
any report? 

The Minister of state in the Min-
istry of Irrigation aDd Power (Shri 
AJagesan): (a) Yes. 

(b) and (c). The team has so far 
visited only the Maharashtra State: 
Visits to other States will be under-
taken by the team on receipt of 
data on the pro formae prescribed for 
the purpose. 

(d) Report. will be submitted by 
the team on completion of the stUdy. 
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Scheme of Reward to Efticlent 
Workers in P. &; '1'. 

1133. Shri S. M. Banerjee: Will 
the Minister of Transport and Com-
mnnieatlons be pleased to state: 

(a) whether a scheme of reward to 
good and efficient workers in 
P & T has been introduced; 

(b) it so, the broad features of 
the scheme; and 

(c) when the scheme is likely to 
be implemented? 

'!'be Depnty Minister in the Ml.U!-
try of Transport and Commnni-
eations (Shri Bhacavati): (a) to (c). 
No. The scheme is under considera· 
tion. 

Barrage Across lamBDa at Delhi 

1134. Shrl Snrendra Pal Singh: 
Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether it is a fact that Gov-
ernment are considering the proposal 
of building a second barrage across 
the J amuna nelll' the Central Power 
House, Rajghat, Delhi; and 

(b) it so, the main detaila thereot? 

'!'be Minister of State III the MIn-
Istry or Irrigation and Power (Shri 
Alagesan): (a) Yes. 

(b) Details have yet to be finali .. 
ed. At present model experiments 
~re being conducteid at Poona Re-
search Institute. 

Schedul~ CBlltal and Scheduled 
Tribes Class IV EmpIOT_ WorIdJII 

Ja Ola.akkot DIvIsion 

1135. Shrl P. Kanhan: Will 1M 
Minister of RaIlwayS be pleased to 
state how many people belonging to 
Scheduled Castes and Scheduled 
Tribes have been appointed In Clasll 
IV m the Olavakkot Railway Divi-
sion In 1980-81 and 19111-82? 

The Deputy Minister III the Minis-
try of RaIlwayS (Shri ShahnaWBZ 
Khan): 

Scheduled Schedul ed 
Castes Tribes 

Nil 

31 

Nil 

Nil 

Service Coo~es Wlder rI'hird 
PIaD 

( Shri B. J[. Das: 
1138. J Shrl Subodh Bansda: 

1 Shri s. C. Samanta,: 
L Shri M. L. Dwivedi: 

Will the Minister of Commnnity 
Development, Panchayati Raj and 
Cooperation be pleased to state: 

(a) the number of service co-ope-
ratives organised so far under the 
Third Five Year Plan; 

(b) how many of them are within 
the Community Develqpment Blocks; 
and 

(c) how many of them are due t~ 
eonversion from credit or other 
types of societies? 

The Deputy MInIster III the MiDis-
try of Community Deve1opBlen'. 
Pancbayati Ral and Cooperation (Shri 
Shyam Dbar Misra): (a) and (c). 
Statistical statements for the co-ope-
rative year 1961-112 (ending June 
1962), the first year of the Third 
Five Year Plan have not yet been 
compiled. However, according to in-
:lormatiOn available, about 14,000 
service cooperatives were formed 
during the period from 1-7-1961 to 
31-U-I961; of these about 10,000 
were by conversion of existing pri-
mary agricultural credit societies. 

(b) Information fa not readily 
• ..uable. 
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Cl'eDSOC:iJI,c PbmI; In Olavakkot was also found chea~r than 

1137 f Shri A. &:. Gopalan: 
. L Shri Umaaath: 

Will the Minister of BailwaJ's 
pleased to state: 

be 

(a) whether it is a fact that cer-
tain works in the Creosoting Plant 
in Olavakkot have been handed over 
to private contractors; 

(b) if so, what is the reason and 
the details thereof; 

(c) how many workers will be 
thrown out of work as a result 
thereof; 

(d) whether any arrangements 
have been made to offer alterna-
tive employment to these workers; 

(e) if so, the details thereof; and 

(f) in case of alternative jobs 
being provided, whether the conti-
nuity of service and ather privileges 
enjoyed by these workers will be 
protected? 

The Deputy Minister in the Minis· 
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). Yes. The works 
of augering of wooden sleepers and 
pushing of loaded trollies to the 
creosoting plant have temporarily 
been entrusted on contract basis for 
the following reasons:-

(i) In the plant, as designed, 
-{be augering of sleepers has 
to be done by machine. 
However the high speed 
WOOd augers for this had 
to be imported and pending 
their receipt ,augering was 
done by departmental 
labour. These augers have 
now been received and will 
be installed shortly. Since 
in any case the labour enga-
ged on this had to be ab-
sorbed elsewhere, the auger-
ing work was entrusted to 
contract labour for this short 
period. The contract Jabour 

(li) 

departmental labour. 

The pushing of the loaded 
and unloaded trollies to the 
Creosoting Plant was found 
to be cheaper through con-
tractor's agency, than with 
departmental labour. 

(c) 30 workers were rendered 
surplus as a result of entrusting the 
above works on contract basis. 

(d) All the workers have been 
provided with alternative employ-
ment. 

(e) Due to introduction of double 
shift in the plant with the improved 
supply position of sleepers, additional 
.<ta1f were required and the workers 
rendered surplus have been ab-
&orbed in working the second shift. 

(f) Yes. The reply is in the affir-
mative. 

Famines in Rayalaseema DIstrIct, 
Andhra Pradesh 

f Sbri Remeshwar Tantia: 
11~. L Sbri Yallamanda Reddy: 

Will the Minister of Food ani 
Agriculture be pleased to refer to 
the reply given to Unstarred Ques-
tion No. 174 on the 25th April, 196% 
and state: 

(a) whether any final decision has 
since been taken to implement the 
scheme that was under preparation 
for the development of Rayalaseema 
District in Andhra Pradesh; and 

(b) if so, what is the total cost 
involved and how much is to be 
borne by the Central Government! 

The Deputy Minister In tbe MIn-
istry of Food (Sbri A. M. Thomas): 
(a) and (b): On the basis of the 
draft Plan suggested by the Gov-
ernment of India, the Government of 
Andhra Pradesh has prepared a PIQ 
for the development of chronic 
drought affected areas covertng 1Z 
taluks at a cost at Rs. 807.71 lakhs. 
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The various schemes proposed by 
the State Government have been 
found to be generally well-conceiv-
ed but need certain revision in the 
light of the comments <l! Technical 
Experts. The State Government has 
been advised accordingly. 

As most of the schemes in the 
Plan are already being implemented 
as part of the Third Plan, it will 
only mean laying -greater emphasis 
on some of the schemes in the 
drought areas. No extra financial 
assistance from the ~tre is called 
for. 

n.v.c. Caaal 

1139. 8hri Rameshwar 'raDtia: Will 
the Minister of Transport and Com-
mUDiCations be pleased to state: 

(a) whether the D.V.C. authorities 
have suggested to COnstitute a statu-
tory corporation with the West Ben-
gal Government as a dominant part-
ner for dealing with the canal traffic; 

(b) if so, what has been the re-
action of the Central Government; and 

(e) what other measures have been 
taken to develop the full potential of 
navigation in the canal? 

The Mmister 01 8hipplDg in the, 
Ministry of Transport and Communi-
cations (8hri Raj Bahadur): (a) The 
Advisory 'Committee set up by the 
D.V.C. in the year 1958 recommended 
inter alia that the best way of run-
ning the transport organisation would 
be to set up a statutory authority or 
• separate Corporation preferably 
with Government of West Bengal as 
a dominant partner. The D.V.C. 
authorities have sin<:e addressed the 
West Bengal Government to initiate 
action in this behalf. 

(b) The matter is under considera-
tion of the Government of West Ben-
gal and their reaction is awaited. 

. (c) The canal, which was originally 
lCheduled to be completed by the 
middle of July, 1959, was damaged 
during the ftooda 01 IIt59. Necessary 
repairs have been -aone. But there 

has been silting at the tail end of 
Kunti Channel. For desilting, the 
D.V.C. authorities have placed orders 
for a dredger, delivery whereof _ is 
awaited. In the meantime, the D.V.C. 
authorities 'have requested the Gov-
ernment of West Bengal for a loan of 
one of their dredgers for the purpose. 
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FA.O. Expert 

1142. Shri Shree Narayan Das: Will 
the Minister Of FOod and Agriculture 
be pleased to state-1he precise nature 
of work assigned to U.N. Food and 
Agriculture Organisation expert Mr. 
A. Welle, invited by Government? 

'rile DeputJ' MiDlster In the MinIstry 
of Food and Agriculture (Shri A. M. 
Thomas): The work assigned to Mr. 
Welle is of an advisory nature and 
covers (i) dairy surveys, (ii) deter-
mination of economic units for hand-

ling liquid :m'ilk and manufacturing 
dairy products and (iii) examination 
of the economic aspects of the pro-
duction, handling and marketing of 
milk and milk products. 

Telephone Exchange at Trichur 

1143 .r Shri Warior: 
L 8hri Vasudevan Nair: 

Will the Minister of Transpon and 
Communications De pleased to state: 

(a) whether the construction of the 
build"mg to house the automatic tele-
phone exchange at Trichur has been 
started; and 

(b) if not, the reason for the delay! 

The Depq.tJ' Minister ill the Ministry 
of Transport and CommunicatiollS 
(Shri Bhagavati): (a) No. 

(b) Transfer of land from the State 
Government is awaited. 

Demographic Cells 

r Shri Warior: 
11K -{ Shri Vasudevan Nair: 

L Shri M. K. Kumaran: 

Will the Minister of Health be 
pleased to state:' 

(a) whether Government have taken 
any action to see that State Govern-
ments and Municipal Corporations set 
up democratic cells attached to their 
respective health- aepartments; and 

(b) if so, the resulte tilercof? 

The Minister of Health (Dr. Sashila 
Nayar): (a) The Government of India 
have offered 50 per cent. Central sub-
sidy to the State Governments for 
appointrile~ of one Computor in each 
primary health centre and one Inves-
tigator and one 'Computor in the 
office of the District Farn Uy Planning 
Officers. A proposal to establish 
demographic cells at the State Head-
quarters is· tlnd'er consideration. The 
scheme does not envisage the grant 
of assistance to Municipal Corpora-
tions for the purpose. 

(b) Proposals are awaited from the 
State Government.. 
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D.T.V. Bus Service to Meerut 

1145. Shri Bishancballder Seth: Will 
.Ole Minister of Transport and Com-
munications be pleased to state: 

(a) whether the Delhi Transport 
Undertaking has evolved a scheme for 
running its service upto Meerut in 
U.P.; 

(b) whether the Government of 
"Uttar Pradesh have not granted licen-
ses to D.T.U. to run its services up-
to Meerut while the busE'S of U.P. 
Roadways are permitted to run upto 
Delhi; 

(c) w:b.ether the D.T.U. has re-
.quested the Central Government to 
take up the matter with thE: Govern-
ment at U.P.; and 

(d) what bas been the reaction of 
the Government of U.P. thereto? 

The MbUster of SbipplDg ID the 
MiDistry of Transport aDd ColllJllllDi-
_tiODS (8hri Raj Babadur): (a) to 
(d). The U.P. Government buses are 
plying on the various routes converg-
ing on Delhi. Delhi Transport Under-
taking of the Delhi Municipal Corpo-
:ration is not, however, operating on 
·any of these routes at present. 

2. In 1949, the Government of Uttar 
Pradalb ana the Delhi Administra-
tion entered into a reciprocal agree-
ment, according to which the U.P. 
Government would have the monopoly 
at bus operation on these routes till 
the Delhi Administration was in a 
.position to run its services. 

"3. 1n 1960 the Delhi Transport 
l1ndertakig obtained ten pt:rmits from 
the State Transport Authority, Delhi 
for the De1li.i-MeeruT route. The U.P. 
Government cfid not counter~ign these 
permits on the ground that the share 
-Df the Delhi Administration could not 
.be utilised by the Delhi Transport 
Undertaking as buses of this Under-
taking could not be deemed to be the 
buses of the Delhi Administration. 

4. On a request from the Deihl 
'l'ransport l1ndertaking, the Central 
Government tOOK up the matter with 

the U.P. Government, but no settle-
ment has so far' been reached. The 
matter has been referred to the Inter-
State Transport Commission with 
whom it is now pending. 

5. Recently, as a result of the effort. 
of the Commission, the Transport 
Authoritiesin U.P. agreed to allow 
the D.T.U. to o~ between Delhi 
and Ghaziabad. They propose to in-
crease the number of permits on the 
Delhi-Ghaziabad route from 20 to 30 
and have intimated that they will 
have no objection to countersign these 
additional ten permits if the State 
Transport AuthorIty Delhi issue them 
to the Delhi Transport Undertaking 
or any priva1e transport operators in 
Delhi. This proposal is under exami-
nation in the Delhi Administration. 

Railway Line connecting Cement Fac-
tory in Vijayanagaram Taluk (Andhra 

Pradesh). 

1146. Shri Yallamanda Retldy: Will 
the Minister of Railways be pleased to 
state: 

(a) wlhether it is a fact that the 
Railways have ·not yet provided a 
necessary raHway line connecting the 
'main line for the proposed cement fac-
tory in Vjjayanagaram Thluk, in Visa-
khapatnam District, Andhra Pradesh; 
and 

(b) w1hen the proposals were made? 

The Deputy Minister in the MinistJ7 
Of Railways (Sbri S. V. Ramaswamy): 
(a) No concrete proposal for a rail 
connection from the existing main line 
for the proposed cement factory In 
Vijayanagaram Taluk in Visakhapat-
nam District, Andthra Pradesh, hall 
yet been received. 

(b) Does not arise. 

Pancbayat Committee 

1147. Shri Dasaratba Deb: Will the 
Mi'llister of Community Development, 
Pancbayati Raj and Cooperation be 
pleased to state: 

(a) whether there is any provisioll 
lor the reservation at seats for the 
Sdheduled Castes and SchedJuled 
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Tribes in the Panchayat Committees 
in West Bengal; aDd 

(b) if not, the reasons therefor? 

'l'he Deputy Minister in the Miuistry 
of Commllllity Development, P/Ulcha-
yati Raj and Cooperatiou (Shri Shyam 
Dhar Misra): (a) No such provision 
has been made in the West Bengal 
Panchayat Act, 1956. 

(·b) Under Section 29 of the Act, the 
right to constitute any committee of 
the Anchal Panchayat has been vested 
in the main body itself. The composi-
tion of c:h such committee is also to 
be decided by the Anchal Panchayat. 

Tribal Panchayats 

1148. Shri Dasaratha Deb: Will the 
Minister of Community Development, 
Panchayati Raj and Cooperation be 
pleased to state: 

(a) whebher the Cominissioner for 
Scheduled Castes aDd Scheduled Tribes 
has suggested in his Tenth Report to 
recognise the traditional tribal Pan-
chayats as associate bodies for diffe-
rent pUI1pOses according to local condi-
tions; 

(b) if so, what step Government 
propose to take in Tripura in this res-
pect; and 

(c) when Tripura Kshatrya MandaI 
Committees were abolished and what 
were the reasons? 

The Depoty Minister in the Minis-
try of Community Development, Pan-
chayati Raj aDd CoOperation (ShrI 
Shyam Dhar Misra): (a) Yes Sir. Ac-
cording to the Commissioner, this is 
one of the directions in which provi-
sions will have to be made to safe-
guard the interests of Scheduled Tribes 
and Scheduled Castes, under Pancha-
yati Raj. 

(b) In Tripura, Panchayats are being 
established in six blocks during 1962-
63 and the entire territory will be 
covered by Panchayats by April, 1965. 
This suggestion will be considered at 
the appropriate time after Panchayats 
have started functioning fn Tripura. 
1531 (Ai) LSD-4. 

(c) The information is being col-
lected. 

Transport Development Conncn 

1149. Shri Dasaratha Deb: Will the 
Mi'Ilister of Transport and Communica-
tiollS be pleased to refer to the reply 
given to Starred Question No. 567 on 
bhe 25th November, 1961 and state: 

(a) to what extent the SuggestiOIW 
made by the Transport Advisory Coun-
cil held in October, 1961 have so far 
been implemented; and 

(b) whether any steps have been 
taken to give tax relief to transport 
operators? 

The Minister of SIlippinc in the Min-
istry of Transport and COIUJIHIDications 
(Shri Raj Bahllllur): (a) A statement 
giving the information required is 
laid on the Table of the House. [Placed 
in Library. See No. LT-343/62.] 

(h) One Of the recommendations 
made by the Transport Development 
Council was that in order to encour-
age motor transport in rural areas, 
some tax concession might be allOWed 
to operators serving such areas. The 
extent and the form of relief, which 
depended on local conditions, were to 

. be examined by the State Govern-
ments. The matter has been taken up 
with them. 

Haldla Port 
1150. Shri Dasaratha Deb: Will the 

Minister of TraDsPort and Communi-
cations be pleased to state: 

(a) whether the scheme for the 
development of Haldia as satellite deep 
draft port has been finalised; . 

(b) if so, the progress made to set 
up the Port; and 

(c) when the actual work is likely 
to be started? 

The Minister of Shipping in the 
Ministry of Transport and Communica-
tions (Shri Raj Bahadur): (a) A 
scheme for the development of a new 
dock system at Haldia, which will be 
oomplementary to the port facilities at 
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Caleutta, has been prepared by 
Calcutta Port Commissioners. 

the 

(b) A Project Report has been pre-
pared. A Master Plan for the deve-
lopment of the Port has also been iite-
pared. The detailed planning of the 
Project is at present being attended 
to by the Port Commissioners. Sanc-
tion has been accorded by Government 
of ~ndia to the acquisition of 9.373 
square miles of land required for the 
project and steps are being taken by 
the Commissioners through the West 
Bengal Government to' acquire the land 
in phases. 

(c) According to a tentative time-
schedule drawn up by the Commis-
sioners, preliminary works are likely 
to commence in March 1963. 

Family PlallBinS 

1151 f Dr. L. M. SiIlghvi: 
. L Shri Bem Barua 

Will the Minister ,,1 Health be 
pleased to state: 

(a) the extent to which the officiai 
efforts in the matter of family plan-
ning have been able to check the rate 
of increase in population in our coun-
try; and 

(b) the measures proposed to be 
taken to check increase in the popu-
lation during the Third Five Year 
Plan period? 

The Minister of Health (Dr. Sushila 
Nayar): (a) It is too early to make a 
considered assessment of the effect of 
the family planning programme to 
check the rate ot increase in popula-
tion of the country. 

(b) The following .!!re some of the 
important schemes approved for im-
plementation to check increase in the 
population during the Third Five 
Year Plan period:-

(i) Pilot scheme for appointment 
of male and female de-
pot holders on an honorarium 
of Rs. 7/- per month for dis-
tribution of contra;eptives in 

selected villages. The State 
Governments have been re-
quested to consider the desi-
rability of extending the 
pilot scheme in the States .• 

(il) Pilot scheme for training and 
appointment of Dais on an 
honorarium of Rs. 10/- per 
month for motivating people 
and distribution of contracep-
tives to them in their respec-
tive localities has been ap-
proved. Dais are expected to 
play a notable part in popu-
larising family planning prac-
tices among the people in 
their areas and the coopera-
tion of the dais in extending 
the programme particularly 
in rural areas is considered 
very vital. 

(iii) Establishment of famIly 
planning clinics in each 
primary health centre aud 
its three sub-centres on an 
approved pattern of financial 
assistance. 

(iv) Establishment of urban 
family planning clinics on an 
approved pattern of financial 
assistance whiob. has been 
liberalised. 

(v) Provision of mobile family 
planning clinic in each dis-
trict in the States on an ap-
proved pattern of assistance. 

(vi) Financial assistance for Dis-
trict Family Planning Sub-
committees at the rate of 
Rs. 2,000/- per annum per 
committee and Rs. 500/- per 
annum for each Family Plan-
ning Sub-committees at teh-
sil/taluk level has been 
offered to all State Govern-
ments to meet expenditure on 
clerical assistance etc. in 
connection with the functions 
of each Sub-committee. 

(vii) 100 per cent financial assis-
tance has been offered to the 
State Governments for the 
provision of facilities for 
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sterilization operations in the 
district hospitals and also in 
the taluk/tehsil hospitals in 
the States subject to a maxi-
mum of Rs. 10,500/- per 
annum in each case and for 
training of persons in medi-
cal teaching institutions ,n 
the technique of sterilization 
operations and mobile surgi-
cal units. Financial assis-
tance has also been offe~ed to 
the States to meet expendi-
ture On transport of the per-
sons undergoing sterilIzation 
operations, where transport 
facilities for them are not 
available at the primary 
health centres. 

(viii) Family Planning exhibition 
sets have been procured and 
supplied to State Govern-
ments for conducting family 
planning exhibitions in dis-
tricts in the States. 

(ix) A number of posters and 
pamphlets have been printed 
and films have been produc-
ed. 

(x) Honorary Family Planning 
Education Leaders have been 
appointed in the States. 
proposals for such appoint-
ments in the remaining 
districts are under considera-
tion. 

(xi) 50 per cent. Central .subsidy 
has also been offered to the 
States for the appointment of 
a District Family Planning 
Officer in each district. 

(xii) Contraceptives are distri-
buted free and at subsidised 
rates. In rural areas tlley 
are distributed free irrespec-
tive of income. 

(xiii) 100 per cent. financial 
assistance is offered to Local 
Bodies and Voluntary Organi-
'sations for family planning 
services. 

(xiv) Research in demographic, 
motivational, and biological 
fields is being carried out 

National Highways in Kerala 

1152. Shri P. Kunhan: Will the 
Minister of Transport and Communi-
cations be pleased to refer to the 
reply given to Starred Question No. 
659 on the 11th May, 1962 regarding 
National Highways in Kerala and 
state: 

(a) whether items Nos. 35 to 44 
mentioned in the statement in respect 
of National Highway Nos. 47 and 47-A 
have been included in the Third Five 
Year Plan; and 

(b) if so, whether the works have 
been started? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) 
Only item No. 37 has been included 
in the Third Five Year Plan. Efforts 
are also being made to include Item 
No. 44 in the Third Five Year Plan. 

(b) No, Sir. 

Roa. Transport Undertakings 

1153. Shri P. Kunhan: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the amount provided State-
wise for expansion programme of 
nationalised road transport under-. 
takings in the first two years of the 
Third Plan and also under the Rail-
way Plan; 

(b) the amount spent, State-wise 
out of this allocation; 

(c) whether any difficulties are 
being faced in this matter; and 

(d) if so, what are they and what 
steps are being taken by Government 
to expedite the matter? 

The Minister of Shippin, in the 
Ministry of Transport and Communl-

• cations (Shri Raj Bahadur): (a) to 
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(d). The information required is be-
ing collected from the States/Union 
Territories and will be laid On the 
Table of the House as soon as it be-
comes available. 

PreservatiOR of Fish 

Sbri •. K. Gopalan: 
11M. ~ Shri Umaaath: 

L Shri P. K_haD: 

, Will the Minister of Food aDd ACri-
culture be pleased to state: 

(a) whether the Central Fisheries 
Technological Institute has taken any 
measures for research to preserve the 
huge quantities of sardine and other 
varieties of fish catch in the coastal 
areas of Kerala and Minicoy Islands; 
and 

(b) it so, what are the steps? 

The Deputy Minister ia the Miuistry 
of Food aDd Agricalture (Slarl A. M. 
Thomas): (a) Yes. 

(b) The Central Institute of Fish-
eries Technology, Ernakulam, has been 
carrying out investigations to preserve 
sardine and other varieties of fish 
caught in the coastal areas of Kerala 
and the Minicoy Islands. Some of the 
important items of work are the 
evolution of a hot air tunnel dryer, 
preparation of semi-dried prawns, 

• pre~rvation of fish with chemicals 
like propoinic acid, improved salt 
curing, experiments on canning, freez-
ing etc., preservation of sardine and 
mackerelin oil and s11l0king of macke-
rel and sardine. Preparation of fish 
sauce, fish oil, etc., also form part of 
~he programme. 
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RaHway Zone lor Andhra Pradesh 

1158. Shri P. Venkatasubbaiah: Will 
the Minister of Railways be pleased 
to state: 

(a) whether the Chief Minister of 
Andhra Pradesh has represented for 
creation of a separate Railway zone 
for Andhra Pradesh during his recent 
VIsit to Vijayawada and Hyderabad 
on 7th of July 1962; and 

(b) if so, whether Government pro-
poS!! to reconsider the matter in view 
of the urgency and necessity of crea-
tion of such a zone? 

l'he Deputy Minister in the MiIIJstry' 
of Railways (Shri ShabDawaz Khan): 
(a) No. The Chief Minister of Andhra 
Pradesh made no such representation, 
but the Andhra Minister for Excise 
and Prohibition, who presided on the 
occasion of the inauguration of the 
Broad Gauge line between Vijaya-
wada and Masulipatam at Vijayawada 
on 7th July 1962, made a request in 
this connection in his presidential 
address amongst other observations . 

(b) The question of "reconsidera-
tion" of the matter does not arise, as 
the Government have taken -no static 
view in regard to this question and 
have always kept an open mind as 
regards justification for new Railway 
Zones or any other re-organisation-
not on regional considerations or with 
reference to regional limits but with 
reference to operational and adminis-
trative requirements, service to rail-
.... ay users, etc. 
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G. B. Hospital and V. M. Hospital, 

Agartala 

1160. Shri Dasaratha Deb: Will the 
Minister of Health be pleased to state: 

(a) the total number of Ambulance 
cars and other Motor Vehicles put at 
the disposal of the Medical authorities 
of Gobind Ballab Pant Hospital and 
V. M. Hospital, Agartala, Tripura; 

(b) whether they are adequate; and 
(c) if not, steps taken to increase 

the number of such vehicles imme-
di~tely? 

The Minister of Health (Dr. Sushila 
Nayar): (a) Two Ambulance Vans and 
one Jeep. 

(b) No. 
(c) The Government of India have 

accorded sanction to the purchase of 
two Ambulance Vans and the Tripura 
Administration are taking necessary 
action to purchase the Vans. 

SchOlarships to Railway Employees' 
Chtldren 

1161. Shri G. Mohanty: Will the 
Minister ·of Railways be pleased to 
state: 

(a) whether Railway Board has any 
scheme for granting scholarships to 
children of their employees of any 
branch; 

(b) if so, number of scholarships 
granted during 1961-62 and 1962-63; 
and 

(c) whether Government will place 
the detailed scheme on the Table? 

The Deputy MInister In the Minis-
try of RaIlway (Shrl ShahnawaB 
Khan): (a) and (c). Yes Details of 
the scheme are given in the statement 
laid on the Table of the House. 
[See Appendix II, annexure No. 13.] 

(b) 1961-62 
1962-63 

999 
1000 

(approximately). 
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Retired Railwaymen in Tiruchi Divi-
sion 

1163 .f Shri A. K. Gopalan: 
'1. Shri A. V. Ra~havan: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that re-
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tired railwaymen in Tiruchi Division 
are being paid their final settlement 
of dues on the day following the date 
of their retirement; 

(b) the number of Railwaymen who 
have retired since this scheme had 
been initiated on Tiruchi Division and 
the total amount paid to them; and 

(c) whether there is any proposal 
before Government to extend the 
scheme to other divisions of the Indian 
Railways? 

The Deputy MbUster in the Minis-
try of RaIlways (Shrl Sbalmawu 
Khan): (a) Yes, in case of employees 
other than commercial staff and staff 
handling stores who have opted for 
State Railway Provident Fund. 

(b) Since 1st December, 1961 when 
the scheme was initiated, 143' men 
retired from service and a total 
amount of Rs. 5,97,136, was paid to 
them. 

(c) Instructions already exist that, 
as far as possible, payment of Provi-
dent Fund dues should be made with-
in 10 days of retirement. Railways do 
try to reduce this limit wherever 
possible. 

Jammu and Kashmir Link by Micro-
wave. 

1164. Shri p. C. Borooah: Will the 
Minister of Transport an. Communi-
cations be pleased to state: 

(a) whether there is a proposal to 
link Kashmir valley with Jammu by 
Micro-wave system; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Yes. 

(b) Srinagar, Jammu and Udham-
pur will be linked by multi-channel 
carrier telephone systems operating on 
microwave radio relay links. 

Bhutan Postal Stamp 

1165. Shri ICach1lDBth SiDell: Will 
the Minist~r of Transport and Com-
llUlllieafJoDs be pleased to state whe-
ther in view of the fact that Bhutan 
is not a member of the Universal 
Postal Union any agreement between 
the Postal Administration of India 
will be signed specially when Bhutan 
Is issuing her own postal stamps de-
signed at U.S.A. and printed in U.K.? 

The Deputy Minister In the Mlnis-
try of Transport and CIIIIIlI1UIlica-
tlons (Shri Bhagavati): The ques-
tion of entering into a bilateral agree-
ment with Bhutan is under considera-
tion. 

Naiacarh Committee 

r Shri D. C. Sharma: 
1166. ~ . Shri Inder J. Malhotra: 

L Shri KoDa Venkaiah: 

Will the Minister of Food and Arrt-
culture be pleased to state: 

(a) the up-to-date progress made> 
regarding the implementation of the 
Nalagarh Committee recommenda-
tions; and 

(b) the progress made so far in 
taking a decision with regard to the 
creation of the All India Agricultural 
Service? 

The Minister of State in the Minis-
try of FOOd and Agriculture (Dr. 
Ram Subhag Singh): (a) A statement 
giving the required information is 
laid on the Table of the House. 
[See Appendix II, annexure No. 14.] 

(b) The question ot creation of an 
An India Agricultural Service is 
under examination. 

Production and Distribution of 
Fertilizers 

1167. Shri D. C. Sharma: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) whether Government have for-
mulated any policy in respect of pro-
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duction and distribution of fertilizers; 
and 

, (b) to what extent this production 
and distribution has been allowed to 
private sector during the last t\lret' 
years and on what terms and condi-
tions? 

The Minister of State in the Minis-
try of Fooi and AgrIcultare (Dr. 
Ram Subhag Singh): (a) and (b). 

Production: Under the 'Industrial 
Policy Resolution of 1956, the develop-
ment of fertilisers industry comes 
under Schedule B, which comprises a 
list of industries in whiCh the State 
will take the initiative in establishing 
new undertakings, but private enter-
prise will also be expected to supple-
ment the effort of the State. The 
policy enunciated therein continues to 
be followed. 

The existing and licensedlapproved 
capacity for nitrogen in the private 
sector is as under:- . 

(i) Existing 

(ii) Licensedl 
approved 

TOTAL 

10,000 tons I 
lOut ofa 
L total of 

526,500 tons r r~59,800 J tons 
536,500 tons 

Out of the total existing capacity of 
about 99,400 tons of P205, 83,4OD tons 
is at present in the private sector. 

Distribution: In regard to distribu-
tion, while the Co-operative Societies 
(whieh is also private sector) are en-
co urged to distribute fertilisers, in 
most States, the private sector manu-
facturers also make their own 
arrangements to market their pro-
ducts e.g., single super-phosphate and 
ammonium chloride. 

Mangalore and Tnticorin Ports 

1168. Shri D. C. Sharma: Will the 
Minister of Transport and CommUDi-
cations be pleased to ~tate: 

(a) the latest position regardin.l 
development of Mangalore and Tuti-
corm ports; and 

(b) the details thereof? 

The Minister of Shipping in the 
Ministry of Transport ad CommUDi-
cations (Shrl Raj Bahadnr): (a) and 
(b). At Mangalore, the experiments 
and investigations to decide whether 

,the Port is to ,be sited to the north or 
the South of the Netravati River 
mouth, in order 10 exclude the Netra-
vati silt from entering the harbour, 
have been completed. These experi-
ments and investiga,tions have reveal-
ed that the Port should be sited north 
of the Netravati mouth. 

Further detailed investigatiOn-. 
borings and surveys are being con-
ducted by the Field Division, recently 
established by the Government of 
India, for finalising the lay-out of the 
Port. Thereafter, the detailed esti-
mates and designs will be prepared. 

As regards Tuticorin, the detailed 
investigations for determining the lay 
out of the Port and for the prepa-
ration of desirtfs - and estimates are 
being carried out by the Field Divi-
sion, recently set up by the Govern-
ment of India. Twenty borings in the 
sea upto a level of 40 ft. below water 
have been completed and the results 
of these borings are being examined 
in detail in order to finalise the lay 
out. Therefore, ilie drawing up of 
detailed designs and estimates will be 
taken up. 

Railway LUte froUl Tsundnrn 
to G1IIltnr 

1169. Shri KoUa Venkaiah: Will the 
Minister of Railways be pleased to 
state: 

(a) whether railway line from 
Tsunduru to Guntur (Southern Rail-
way) which is to serve as a diversion-
ary line has been completed; 

(b) the trains that ,will be diverted 
from Tsunduru to Guntur; 

-(c) whether the present railwGY 
station of Guntur will serve this line 
also; and 

(d) what is the total cost of the 
scheme for diversion? 

The Deputy Minister in the Ministry 
of RaHways (ShI'I S. V. RaDlaSltIUllY): 
(a) Yes. 
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(b) Some of the through ,oDds 
trains from Tsunduru to Vijayawada 
and vice versa will he diverted via 
Vejencila. 

(c) No. A bye-pass line has been 
provided near Guntur connecting 
Vejendla-Guntur line with Guntur-
Tadepalle B.G. line without touching 
Guntur station and the through goods 
trains will run by t'his by-pass line. 

(d) About Rs. 59.12 lakhs. 

Teleprinter 

1170. Shri N. 'Sreekantan Nair: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) whether ~t is a fact that the 
teleprinters allotted to a defunct news 
agency Indian News Service-for the 
particular use for news service are 
now being used by Chain news-paper 
which controlled the majority of the 
shares; and 

(b) whether Government iliave per-
mitted the use of the teleprinter by 
Chain newspaper" 

The Deputy Minister ill the MInis-
try of Traasport and Communications 
(Shri Bhagavati): (a) No. 

(b) Does not arise. 

Education Allowance to Children of 
Railway Employees 

1171. Shri P. Kuban: Will the 
Minister of RaHways be pleased to 
state: 

(a) whether it is a fact that' Gov-
ernment 'have issued orders sanction-
ing education allowance for the chHd-
ren of all Central Government em-
ployees; 

(.b) if so. whether it is a fact that 
Railway employees have not been 
sanctioned this allowance; and 

(c) if so, the reasons therefor? 

The Deputy MInister in the MInis-
try of RaHways (Shri Sbalmawu 
lqIan): (a) to (c). Under the rules in 
force on the Railway side, educational 
assistance is given to Railw.ay em-

ployees who are compelled to send 
their chHdren away from their head-
quarters for the purpose of education. 
As recommended by the Pay Commis-
sion the Ministry of Finance have' 
formulated a scheme regarding grant 
of educational allowance for the-
children of Central Government em-
ployees on the civil side based on the 
scheme on the Railway side. The two 
schemes are not identical and whHe 
in some respects the RaHway rules in 
this regard are more liberal than the 
rules framed oy the Ministry of 
Finance, in some other respects the 
Ministry of Finance rules are !Dore 
liberal. The question as to what 
extent the Ministry of Finance rules· 
should be alfOpted on the Railway 
side is under examination. 

Post OlBce in Parliament Street 

1172. Maharajkumar Vijaya Ananda~ 
Will the Minister of Transport and' 
Comm"liilications be pleased to state: 

(a) whether a new post office has, 
been opened in Parliament Stree~ 
New Delhi in June, 1962; 

(b) whether the building was mean 
for New Delhi G.P.O.; and 

(c) if so, the ~reasons for housing. 
this Post Office? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a) Yes. 

(b) It was contemplted at the 
pinning stage to shift the General 
Post Office in this building. 

(c) Due to paucity of accommoda-
tion a new and smaller l'ost Office 
was opened in the building. 

Utilisation of Oil Survey Wells for 
Drinking Water Supply 

1173. Shri Ram Katan Gupta: Will 
the Minister of Health be plesed to 
!tate: 

(a) whether there is any proposal 
to utilise unyielding oil survey wel~ 
for drinking water supply in the 
country; and 
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(b) if so, whether the proposal hu 
been accepted by the Ministry of 
Mines and Fuel? 

The MiDIster of Health (Dr. S1ISbIIa 
Nayar): (a) The idea to utilise un-

.yielding oil survey wells for purposes 
of supply of drinking water is unde.r 
.consideration. No specific proposal in 
this connection has yet been worked 
out and referred to the Ministry of 
Mines & Fuel. In informal talks with 
Minister for Health the Minister ot 
Mines & Fuel was syrnpathatic to this 
Idea. 

(b) Does not arise. 

.Free Railway Passes tor P. " T. Stair 

1174. Shri Yashpal Slnch: Will the 
Minister of Transport and CommDllica-
tions be pleased to state: 

(a) which categories Of the Officers 
.of Posts and Telegraphs Department 
are issued free railway passes (Card 
Passes etc.); 

(b) what are the checks to see that 
these officers do not misuse these 
passes for private purposes; 

(c) whether any form like the one 
filled in by Members of Parliament on 
the completion of their journeys is 
also required to be filled in by these 
officerslstaff at the destination station 
to check the malafide use of such card 
passes; and 

(d) it not, the reasons therefor? 

The Deputy Minister in the Ministry 
Of Transport and CommunicatiOllll 
(Shri Bhagavati). (a) A list is placed 
on the Table of the House. [See 
appendix II, a"nexure No. 15). 

(b) Misuse <>f !lasses renders an 
official liable for disciplinary action. 
They are kept in t he custody of res-
ponsible officers il1 the. larger offices 
and ar!! subject to check by the Rail-
way Staff. 

(c) No. 
(d) The form required to be filled 

in by Members of Parliament is tor 
the purpose of raising necessary debit 
by the Railways against the LoklRajya 

Sabha Secretariat. Cost of journeys 
undertaken by officers ot the Posts and 
Telegraphs Department by using duty 
card passes is not to be paid to the 
Railways and consequently such forms 
are not required to be ruled in by Ilhe 
personnel of the Posts and Telegraphs 
Departments . 

Railway Lille from Oncole to 
Hyderabad 

1175. Shri M. N. Swamy: Will the 
Minister of Railways be pleased to 
atate: 

(a) whether the Government of 
Andhra Pradesh proposed the cons-
truction of a l1ew Railway line from 
Ongole to Hyderabad during the Third 
Plan period; and 

(b) if so, the reaction of the Central 
Government? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) Yes. 

(b) The proposal is not included in 
the Railway's programme of construc-
tion of new lines for the Third Five 
Year Plan. 

Deficiency in Foodgrains 

1176. Dr. K. L. RaO: Will the Minis-
ter of Food and Agriculture be 
pleased to state: 

(a) the deficiency in foodgrains 
during the last three years in respect 
Of (i) Rice and (ii) Wheat; 

(b) what are the costs i'nvolved in 
obtaining these frO'm outside in respect 
of following (i) price paid (ii) shipp-
ing costs (iii) miscellaneous expendi-
ture; 

(c) whether there are projects 
undertaken already, which if complet-
ed earlier, ca'n make good the defi-
ciencies in respect of (i) Rice and Oi) 
Wheat; and 

(d) if so, whether Government 
intend to accelerate these projects on 
priority basis to stop further imports? 



.2801 Written Answers SRAVANA 29, 1884 (SAKA) Written Answers 2802 
The Deputy Minister in the Ministry This may be taken to be a rough 

of FOOt! and Acriculture (Shri A. M. measure of the deficiency of food-
Thomas): (a) It is difficult to estimate 
precisely the consumption require- grains in the country during the 
ments of foodgrains in India where a Last 3 years and it would work out 
large number of consumers are pro- to an average of about 3,30,000 tons of 
ducers themselves. During the last 
three financial years 1959-60, 1960-61 
and 1961-62 the nett distribution of 
imported riee and wheat from Central 
sliQcks, however, was a;pproximately 
as follows:-

Grain 
Rice 
Wheat 

(in million metric tons) 

Quantity 
1'0 
9'S 

Commodity Price of grain. 
F.O.B. 

supplying 
ountry 

Rice 472'°4 
Wheat. 285'37 

(c) and (d). All possible steps are 
being taken to increase the produc-
tion of foodgrains in the country. The 
various schemes under the Third Five 
Year Plan are being executed as ex-
peditiously as possible and it is ex-
pected that if the target of production 
of 100 million tons for the Third Five 
Year Plan period is achieved, the 
country will become self-sufficient in 
foodgrains. 

Air Accidents 

r Shri Inder J. Malhotra: 
1117. ~ Shri Sarkar Murmu: 

l Shri P. C. Borooah: 

Will the MInister of Transport and 
Communications be pleased to state: 

(a) the nature and number of acci-
dents met by the lAC planes flying on 
various routes in the country during 
1962 so far; and 

(b) the type of inquiries instituted 
and their findings? 

rice and 3'2 'million tons of wheat 

(b) The average economic costs in-
volved in obtaining rke and wheat 
from outside during the financial years 
1959-60, 1960-61 and 1961-62 were as 
follows:-

(All rates in Rupees per metm tOIl) 

Sea Freight Incidentals Total 
in India 

47'29 49. 83 569' 16 

4°'80 61'27 387'44 

The Deputy Minister in the Ministry 
Of Transport and Communications 
(Shri Bhagavatl): (a) and (b). Two 
major accidents involving lAC Indian 
Airlines Corporation aircraft took 
place during the current year. A 
statement giving details thereof is 
placed on the Table of the House. 
[See Appendix II. annexure No. 16]. 

OfRffii~ 

HI9<;· ~) ~ : ro \!mr <f1n 
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(@) ro ~ ~ ~ ~ f'I; ~ 
~fuf1:;r ., 0 0 ~ ~, ~ 0 0 tJl'1< ;lor 
m.: ~oo ~~'I>'t ~ ~r; 

('T) W lIlGRT 'f<: ~ ~ 
~ f'i;l!T ~ ; 
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('!f) ~~~~it ~ 
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~~~? 
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Jlimachal Resin ad T1Irpeatme 
Factory 

1179. SUi Tan Singh: Will the 
Minister of Food and Agriculture be 
pleased .to state: 

(a) whether a fire brcke out in the 
Himachal Resin and TurpEntine Fac-
tory at Nahan on the 29th December. 
1961; 

(b) whether the main distillery and 
entire Resin in stock etc. had been 
burnt down causing a loss of Rs. 7 
lacs; 

(c) whether an enquiry was con-
ducted on the cause of fire; and 

(d) if so, the result of the enquiry? 

The Deputy Minister in the MiBistry 
.f Food and Agriculture (SUi A. M. 
Thomas): (a) Yes. 

(b) Yes, except for the record office 
.building, boilers, some portion of 
resin and turpentine and 'other build-
ings and sheds. The 103s has been 
estimated at Rs. 5,27,000. 

(c) The Police was asked to make 
an investigation. 

(d) The result of the investigation 
is awaited. 

Agricultural Production Board 

1180. Shri P. K. Deo: Will the 
Minister of Food and Agricultur" be 
pleased to state: 

(a) the work done by the Agricul-
tural ·Production Board set up by 
Government a few years back; 

(b) whether Government propose 
to continue the Board; and 
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(c) if so, what measures Govern-
ment propose to take to make the 
Board effective? 

The Minister &f State ill the Minis-
try of Food aDd A&Ticulture (Dr. Bam 
Subhag Slqh): (a) The Inter-
Ministerial Agriculture Production 
Board, which was constituted by the 
Department of Agriculture in 1959, 
has been examining the final result 
of research having bearing on agricul-
tural production and making recom-
mendations for the propagation and 
demonstration of such results by State 
Governments with a view to their 
utilisation for improving agriculture. 
It has also been considering fresh 
problems having bearing on agricul-
tural production for research and 
reviewing the progress of work there-
on from time to time: 

(b) Yes. 

(c) The Board which is an Advisory 
Body, has ,been effectively fulfilling 
the objectives for which it was consti-
tuted. 

Research on Cotton OiL~eecJs and 
Millets 

1181. Shri P. K. D«,o: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that the 
Central Control at the regional 
research centres set up by the Central 
Government in various S.tes for 
research on Cotton, OilscC'tis and Mil-
lets is not effective; 

(b) if so, whether it is the inten-
tion of Government to transfer the 
stations to the State Governments 
concerned; and 

(c) if not, when Government pro-
pose to set up a proper machinery a·t 
the Centre to supervise the working 
of the scheme? 

The Minister of State in the Minis-
try of Food and A&Ticulture (Dr. Ram 
Subhag Singh): (a) to (e). These 
centres are in charge of Regional 
'Officers who work under tlie adminis-

trative supervision of the Directors of 
AgricultUre of the States in which 
the centres are located. Their techni-
cal programmes are approved and 
sanctioned by the Indian Central 
Cotton and Oilseeds Committee and 
by the Indian Council of Agr,icultural 
Research. The centres are frequently 
inspected and technically supervised 
by the Add~tional Agriculture Com-
missioner of the Indian Council of 
Agricultural Research, 'A'ho receIVes 
from them periodical progress reports. 
These existing arrange!llents are 
working satisfactorily and it is not 
proposed to malee any change in them. 

Ganganapr-lliDdamal-Kote Railway 
Line 

118!. Shri Rami Siagbji: Will the 
Minister of Railways be pleased to 
state whether survey report and esti-
mates to lay broad gauge line from 
Ganganagar to Hindumal-Kote have 
been finalised? 

The Deputy Minister in the Minis-
try Railways (Shrj S. V. Ramaswamy): 
Yes. 

Unllled Body of Trame Coatrol 

1183. Shri P. C. Borooah: Will the 
Minister of Health be pleased to state: 

(a) whether constitution of a unified 
body for traffic control in Delhi has 
been recommended under the Master 
Plan; 

(b) it so, what is Government's 
decision in the matter; and 

(c) what action has been taken to 
implement this decision? 

The Minister of Healh ,(Dr. Sushila 
Nayar): (&) The Master Plan for 
Delhi has recommended that to deal 
with the traffic problems of Urban 
Delhi, which requires continuous 
attention to a large number of prob-
lems, a Traffic Department be set up 
under a trained traffic engineer and 
the enforcement of traffic control may 
continue to be the responsibility ot 
the police, with proper liaison 
between the two. 
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(b) The Master Plan for Delhi in 
which the recommendation referred 
to in reply to part (a) above has been 
made, has been approved 0\' the Cen-
tral Government. . 

(c) Necessary action to implement 
the recQmmenda.tion will be taken in 
due course. 

Kafri as Winter Sports Centre 

1184. Shri Hecla: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) whether 'Kufri' in Himachal 
Pradesh has been selected for the 
winter sports; 

(b) what other places are being 
considered in this regard; 

(c) the details of the scheme; and 
(d) whether the needs of foreign 

tourists have also been taken into 
consideration? 

. The Minister of Shipping ia the 
Ministry of Traasport and Communi-
cations (Shri Raj Bahadur): (a) to 
(d). The Central Government on ex-
pert advice have dropped the pro-
posal for establishing a winter sports 
centre at Kufri. 

The Third Five Year Plan for 
development of Tourism includes a 
scheme for development of Winter 
Sports at Gulmarg (Kashmir) at an 
estimated cost of Rs. 20.00 lakhs. The 
expenditure is to be incurred directly 
by the Central Government. The 
development of winter sports also 
envisages installation of ropeways for 
taking up sports enthusiasts from 
Gulmarg to Alpather. The scheme is 
being co-ordinated with the Depart-
ment of Atomic Energy who have 
proposals to instal a ro peway from 
Gudmarg to Apherwat to carry their 
scientists and equipment. That 
Department had the area surveyed 
initially by a party of Czech Engi-
neers who had suggested a certain 
alignment for the ropeway. At the 
instance Of the Department of 
Tourism,. a Winter Sports expert from 
Austria visited the area in December 

1960 and he suggested certain changes 
in the alignment of the ropeway. For 
making Gulmarg accessible during 
winter he recommended construction 
of an all-weather motorable road from 
Tangmarg to Gulmarg. In case it was 
not practicable to keep the road 
between Tangmarg and Gulmarg open 
during the winter months due to 
heavy snow, he suggested the instal-
lation of a ropeway between Tang-
marg and Gulmarg also. The Depart-
ment of Atomic Energy obtained the 
services of a French Consulting Engi-
neer in September-October, 1961 to 
advise on the various technical aspects 
of the scheme. The Central P.W.D. 
are now making a physicDI survey of 
all the suggestion. with a view to 
preparing an estimate of costs of the 
whole sheme. Hence the details and 
financial implications have not yet 
~en finalised. 

The scheme for Dovelopment of 
Winter Sports at Gulmarg is primarily 
intended to attract larger number of 
foreign tourists to India. However, 
the facilities will be <'pen to ail 
tonrists including home tourists. 

Wagons fOr Timber in Punjab 

1185. Shri Daljit Si.gh: Will the 
Minister of Railways be pleased to 
sta"te: 

(a) whether the timber trade of 
Punj ab has been heavily affected due 
to shortage of wagons; and 

(b) if so, what steps have been 
taken to supply more wagons? 

The Deputy Minister in the MInis-
try· of Railways (Shri 3. V. Rama-
swamy): (a) No, Sir. 

(b) Does not arise. 

Post Offices in .Punjab 

1186. Shri Daljit Singh: Will the 
Minister of Transport :lJld Communi-
cations be pleased to state: 

(a) the number of new post offices 
opened in rural areas in Punjab 
during 1961-62; and 
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(b) the number of new post offices 
proposed to be opened in rural areas 
of Punjab during 1962-631 

The Deputy MiBister in the Minis-
try of TrallSJlOrt and CommnnicatioDII 
(Shri Bhapvati): (a) 284. 

(b) 195. 

Telephone Connections at Nanlal 

1187. Shri Daljit Singh: Will the 
Minister of Transport and Communi-
cations be pleased. to state: 

(a) the number of persons who 
have applied for telephone connec-
tions at Nangal townshlp (Punjab) 
and have not been provided with 
telephones so far; and 

(b) when they are likely to be pro-
vided with telephones? 

The Deputy Minister in the Minis-
try of Transport and Communications 
(Shri Bhagavati): (a) 16. 

(b) The connections Will"be given 
after opening of the new exchange at 
Naya Nangal whiCh will zive relief to 
N angal area. It is not possible to give 
any definite date at thi~ stage due to 
uncertain supply or stores. 

Dam Across Jamuna near Okhla 

1188. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power ·be 
pleased to state: 

(a) whether a scheme for the con-
struction of a barrage across the 
Jamuna, near Okhla, to stabilise 'the 
Course of the river and ensure an 
adequate water supply for the Cen-
tral Power House and it.s cooling 
plants a,t Rajghat is under considera-
tion by the Central Water and Power 
Commission; and 

(b) if so, the details of the scheme 
and the. stage at which the matter 
stands at present? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
AIagesan): (a) Yes. 

(b) Details of the scheme hav~ yet 
to the finalised. At pr"sent model 

experiments are being conducted at 
Poona Research Station. 

SmaUpox in Assam 

118'. Shri Basumatari: Will the 
Minister of Health be pleased to 
state: 

(a) whether it is a fact that a pro-
pramme for eradication of Smallpox 
in Assam is under way; 

(.b) if so, into how many phases the' 
programme) will be conducted; and 

(e) which will be the administrative 
districts to be covered in the first 
phase of programme? 

The MiBister of Health. (Dr. Sushila 
Nayar): (a) Yes. 

(b) The programme is being con-
ducted in two phases. 

(c) Four unit., will work dur!ng the' 
first phase and w iii cover the follow-
ing five districts: 

(1) Goalpara 
(2) Nowgong 
(3) Sihsagar 
(4) Garo Hills and 
(5) United Mikir and Northl 

Cachar Hills. 
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Port Charges 

1191. Shri P. It. Deo: Will the 
Minister of Transport and Communi-
ea&ions be pleased to state: 

(a) whether the merchants chamber 
of Calcutta has urged that uniform 
charges be levied at different Indian 
ports; 

(b) whether port charge~ are differ-
ent in different ports in this country; 
and 

(c) if so, the reasons therefor? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) No. 
Government have not received any 
representation on the su;,ject from 
the Merchants Chamber of Com-
merce. 

(b) Yes. 

(c) Poct charges are fixed basically 
with reference to the cost of main-
taining the Port. They may, however, 
vary from commodity to commodity 
at different Ports regard being had 
to a number of factors such as the 
quantum of traffic, .nature of the 
cargo, mo?thod of handling. and the 
¢ent to which it can bear a charge, 
in the light of consideratiuns such as 
export promotion or in the case of 
imports essentiality of the commodity 
to the public. 

Thermal Plant at EDDore (Madras) 

11M. Shri P. It. Deo: Will the 
:Minister of Irrigation and Power be 
pleased to state: 

(a) whether a Thermal Plant is 
going to be established at Ellnore at 
the request of Madras Government; 
and 

(b) if so, from where coal will be 
supplied for the Thermal Plant? 

'I'IIe Minister of State in the Minis-
try of Irription and rower (Shri 
Alagesan): (a) No. 

(b) Does not arise. 
1531 (Ai) L.S.D.I.-I5. 

. Acrieultare in HImachal Pradesh 

1193. Shri Hem Raj: Will the Minis-
ter of FOOd and Agriculture be pleased 
to state: 

(a) whether the West German Team 
of Experts on Agriculture has started 
its work for the development of Agri-
culture in the Mandi District of 
Himachal Pradesh; and 

(b) how its -beneficial results will 
be made available for the use of the 
contiguous hill areas Of Punjab and 
Uttar Pradesh? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subha~ Singh): (a) Not yet. 

(b) It is too early to consider this. 
This would arise only afte.· the pro-
gramme has been in operation for 
sometime and proves successful. 

Porters at Pathankot Railway Station 

1194. Shri Hem Raj: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of porters who were 
sanctioned for Pathankot Railway 
Station in 1960; 

(b) the number increased in 1961 
and 1962 separately; 

(c) whether the porters union of 
Pathankot represent'ed to the 'Railway 
authorities for the constitution of a 
co-ordination committee of the por-
ters and railway officials jUst like 
one constituted at Jullundur; and 

(d) if so, the actiop. taken thereon? 

The Deputy Minister In tbe l\finis-
try of Railways (Shri ShallmawBB 
Khan): (a) 85. 

(b) The number was increased to 
95 in May, 1961 and to 120 between 
April and November with effect from 
June, 1962. 

(e) and (d). Yes. A committee has 
been formed on the lines of that as 
at Jullundur. 
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Quarters for PH Empl0YPe5 

1195. Shrl P. K1IDhan: Will the 
Minister of TraIIsport &lid CODIDUUIi-
cations be pleased to state the total 
number of departmental quarters 
constructed for P&T employees in the 

country as a whole as well as ciJde-
wise, during the last five years, each 
year separately? 

The Deputy Minister in the ~ 
try of Transport and CommUDic:aa-
(Shrl Bhagavati): 

Number of Units constructed during the last Five yean 

Name of Circle 
1957-58 1958-59 1959-60 1960-61 1961-62 Total 

Assam . 65 75 30 32 27 22.9· 

~ 

Bihar . 

Bombay 

Central 

Delhi . 

Gvjuat 

Kenia • 

Madras 

Myaote 

Orissa . 

Punjab • 

Rajasthan 

U.P. 

West Bengal . 

Calcutta District 

!lombay District 

GRAND TOTAL 

12. 

4 

II 

8 

25 

15 

39 

8 

14 

MeehaDisec1 Fishing Boats 

1196. Shri A. K. Gopalan: Will the 
Minister of Food aDd Agriculture be 
pleased to state: 

(a) whether Government have 
sanctioned any scheme for the subsi-
dised sale of mechanised fishing boats 
to the Lacadive Islanders; and 

(b) if so, the details thereof? 

10 

6 

3 

2 

7 

2 

202 

27 

12 

12 

2 

3 

2 

10 

66 

12.8 I19 

7 

0492 

36 

154 

" 
2 

4 

9 

21 

57 

14-

m 
43 

IOZ 

14 

69 
334 

30> 

3& 

99 __ ,;.;99_ 

9 

12 

The Deputy Minister in the MiIIisb7· 
of FOOd aDd AgricDltore (Shrl A. IL 
Thomas): (a). Yes. 

(b) the scheme involves grant of 
100 per cent subsidy on engines and 
25 per cent subsidy OIl! hulls of mecha-
nised fishing boats. The cost of ,boats. 
and the subsidies are as follows: 

Details Total average Cost Subidy Sanctioned cost 

25' boats 

30' boats 

Rs. 14,336/- Rs. 7,374/-

~s. 22,195/- Rs. 12,051/-

R.. 6,962/-

Rs. 10,1«/-
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JlaDlafaetll1'e of EmergeBe)' LiptiDg 
Equipment 

1117. SUi P. It. Dee: Will the 
Minister of Railways be pleased to 
state: 

(a) whether lately emergency light-
IDg equipment has ,been manufactured 
in the South Eastern Railway Work-
shqp and has been provided in the 
vains to facilitate relief operation at 
times of accident at night; 

(b) in which of the tra1ns this faci-
lity has been provided; and 

(e) whether similar facilities have 
been extended to other railways? 

TJae Depaiy MiDister in the Minis-
v,. 01 Railways (Shri Shahnawaz 
Khaa): (a). Yes. 

(b). On all Broad Gauge Mail, Ex-
press and long distal1ce main line 
passenger trains on the South Eastern 
Railway. 

(e). Yes. This equipment is being 
progressively installed on passenger 
trains on the Iin'dian Railways. 

AUeDdants in Corridor Coaches 

1198. Shri P. K. Deo: Will the Minis-
ter Of Railways be pleased to state 
whether attendants have been pro-
vided in all the first class corridor 
coaches in the trains? 

The Deputy Minister in the Minis-
try of Railways (Shrl Shahnawu 
Khan): As a first step, Attendants are 
being provided, in the I Class corridor 
coaches on some important trains. 

Price of Fertilizers 

1199. Shri R. S. Pandey: Will the 
Minister of Food aDd Agricnltnre be 
pleased to state: 

(a) whether there is any disparity 
in the retail prices of ammonium sul-
phate and other fertilizers supplied to 
agriculturists and plantations; and 

(b) if so, whether there is any pro-
posal to eliminate the disparity? 

The MiDister of State in the Minis-, 
try of Food ADd Apicnlture (Dr. Ram 
SRbbac SiDgh): (a). Yes, a statement 
is placed on the Table of the House. 
[See Appendix II, annexure No. 17]. 

(·b). The matter is under considera-
tion. 

Alopecia Universalis 
1200. Dr. L. M. Singhvi: Will the 

Minister of Health be pleased to state: 

(a) whether any facilities exist in 
India for the treatment and cure of 
Alopecia Universalis; 

(b) whether Government are aware 
of varioUs surgical and clinical ad-
vances abroad in the treatment of this 
ailment; 

(c) whether anything is be)ng dOlll'e 
to promote similar experiB(ents and 
lines of treatment in this courltry; and 

(d) whether there is any definite 
data regarding the incidence of this 
disease in India and the main causes 
of it? 

The Minister of Health (Dr. Snshila 
Nayar): (a) to (d). Facilities for the 
treatment of Alopecia Universalis 
exist in all general hospitals in the 
country. There is no specilfic cure 
for this disease but certai.n groups of 
the cortisone family of drugs give re-
lief in some cases. However, the 
steroid effect is not permanent and 
Alopecia Universalis recurs if the 
maintenance dose is lowered to 6 
mgrn. Continuous use of cortisone is 
also not advisable. 

There are no data available with 
regard to the incidence of this disease. 
It is congenital in some cases and 
the disease is also acquired through 
psychological or toxic conditions. 

~~ $1 <'nl'f 

t~ot. ""~ : ;m m 
~~'I>"r~mf~ 



2819 WTitten A7I8Wl!Ts AUGUST 20, 1962 Written Answers 

• (IF) ~-'fl1R ~ ~ it 
H~c; ~ w;~ <:!'Ii \1'OflT ~If ~ 
flI;a;;r ~ ~ fit;(fift ~ ~; 

(l..9) ffi.~ ij"~ ~ fiI; ~~ ~ 
~, !Ifl11'<: ~ !F': ~ ~ 'fir 
~ ~ ij"~!FR ~ ij"JlJ'f ~ ; ~ 

(IT) lI"f~~, m ~!fiTffi ~ 
~ ? 

~~ Ii'lfr.\'!f i; ~.:f~T (...rt ~
... ~ 'lrt): (IF) 

q'-f l..9.r ;q'f'q"~r 

*H~c;-~t ~,':( ~ ~,c;t 

*~t~t-T,O ~,'{o ~,T, " 
(mNa" 

*'~t~o-q 
~) 

,:(,to ~,c;t . 

(*) ~~f<i;~ ~~tn: 
f.t~ Ifif ~, ~!llfi!; ~ <i~ ~ ~ 
m.r ~ ~ ~ ~~ift !fiT f.rfffir 
f~r.r ~IT ~IT <r@ ~ ;;nm I 

(11f) ;;IT <r@ I 

(If) ~<m'I" 'f@ ~Offi" I 

~ 

~~o~ • ...rt ~ : ffi m ¢iT ~ 
amR'Ift,!;qT~fiI;: 

(IF) ffi ~ n ~ fiI; qft.qlr~~ 
~;;n<I'll" m ~~ (;ftlrq-~ 

~) tn: ~ if@~; 

(11f) ffi ~ f<NlI" .q- ~if!F 'llll"T-

~~~~;~ 

(If) lI"f<::~,m-a<rtn:ffi!fiT~ 
;fr~~? 

~ ~ ".'a'~) (15ft~
~ .. t): (IF) ~l'I'l'fiftll"~ 
!fiT ~ R d ~ lI"Tflfql ~ f<;rlf 
~'Ift~~~ I trR~~, 
m ~ 1FT ~~ ~,~ I 

(11f) ;;IT ~I 

(IT) w <n't it ~ <Ft 1T.rt ¥it 
f;re' ~ qm 'i<iT fiI; ~ ~ tn: m-
;;nil 'fA ~if ~ ~ l:f\flfl:if 'Ift~ 
..n-~~llWR~!FT~ 
~ !fiT dtfq~ if@ ~ I ~ <Ft ~ 
srfu~ m <mIT ifiT ~ ~ IflfT qr 

QWU'ters for Railway Employees in 
Delhi 

1203. Shri Shiv Charan Gupta: Will 
the Minister of Railways be pleased 
state: 

(a) how many quarters and at 
which places have been constructed 
in Delhi for railway employees in the 
First and Second Plan periods; 

(b) whether these quarters have 
been electrified; and 

. (c) whether electric fans have bren 
provided in them? 

The Deputy MiDister in the Minis-
try Of Railways (Sbrl Shahnawaz 
Khan): (a). The total number of 
quarters constructed So far in Delhi 
area for Railway employees is 7773. 
The exact number of quarters which 
were constructed, during the First and 
Second Plan periods ds not immediate-
ly available. This information is being 
collected and will be placed on the 
table of the House later. 

These quarters have been construct-
ed in the following localities of Delhi: 

Delhi New Delhi, Delhi Kishan-
~j, Daya!baslli, Shakurbasti, 
Subzimandi, Nizamuddin, 
Tughlakabad, Lajpat Nagar, 
Sewa Nagar, Lodi Colony, 
Sarojni Nagar, Delhi SafdaT-
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jang, Sardar Patel Road, Tilak 
Bridge, College Lane, Basant 
Lane, Chelmsford Road, Pach-
kuin Road, Boulevard Road, 
Siri Ram Road, Delhi Queens 
Road, Sarai Phus, Delhi Sarai 
Rohilla, Delhi Lahori Gate, 
Motia Bagh, Hamilton Road, 
More Sarai, Patel Nagar, 
Delhi Cantt., Palam, Minto 
Bridge and College Lane. 

(b) About 88 per cent of them have 
been electrified. 

(c) Electric -fans have been provid-
ed in approximately 40.5 per cent of 
the quatters. 

Cracks in Ahmedablld Railway 
Station Buildings 

1204. Shri Bachunath Singh: Will 
the Minister of Railways be pleased 
to state: 

(a) whether it is a fact that big 
cracks were detected in the newly 
constructed buildings of Ahmedabad 
Railway Station (Metre gauge) on 
Western Railway; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Raiways (Shri Shabnawu 
Khan): (a) and (b). No, Sir. How-
lOver, a small hair-crack between the 
RCC beam and the brick filling un-
derneath it in the third class wait-
ing hall, was noticed. This is caused 
by temperature changes and has no 
structural significance. 

D~ught in Lower Damodar Belt 

1205. Shri Dinen Bhattacharya: 
Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether Government are aware 
of regular draught in the lower belt 
of Damodar since the day of commis-
sioning of Damodar Valley Corpora-
tion Project; and 

(b) if so, whether Government or 
Damodar Valley Corporation has any 
plan to improve the situation there? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a). No. 

(b). Does not arise. 

Dacoity in P.O. HOjai (Assam) 

1286. Shri P. C. Borooah: Will the 
Minister Of Transport aDd Communi_ 
catiODS be pleased to state: -

(a) whether it is a fact that a dar-
ing dacoity was committed on 28th-
29th July, 1962 in the Post and Tele-
graph OffiCe at Hojai in Assam; 

(b) if so,how much amount was 
looted and how many persons were 
injured in the daeoity; and 

(c) whether the culprits have been 
brought to book? 

The Deputy MiDister b the Minis-
try -01 Trausport aDd Communications 
(Shrt Bhagavati): (a) Yes Sir. 

(b) Rs. 5483.24 nP. The Sub Post-
master was injured. 

(c) The Police have apprehended 
five suspects. 

~~OI3. Ilft~ : ;m~ll'iT 
~ <r<fFf <tr PIT rn fiI; ~ ~ 
STCrA ~ if ~ <tr ~m t<! 
m:'f;T~ ;f ;m ~ wm; ~ y. ~~, 
~~f,~ Cf"t> flri~? 

~~ 1{;(\' (ero ~ ~) : 

~ ~ <tr ;;;rr ~ ~ m.: lItIT~ 
~..qc.r 'R W ~ ~ I 

Bhakra Dam Project 

1208. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state: 
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(a) whether compensation to all 
those who have been affected by the 
Bhakra Dam Project has been made; 
aDd 

(.b) if so, :tbe total amount that has 
been paid? 

The Minister of State in the Minis-
try 01 Irrigation and Power (Shri 
Alagesan): (a) Compensation has 
been paid to all the persons affected 
by the Bhakra Dam Project except 
those who have appealed to Civil 
Courts for en!hancement of compensa-
tion offered to them or those who 
have not so far come forward to ~
cieve payment. 

(b) Rs. 2,99,01.758. 

Bates of Electricity in Delhi 

1%09. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state the progress made in 
the matter of having uniform rates 
for li~t aDd fans, domestic power 
and inldustrial power in the Union 
Territory of Delhi? 

The Minister of State in the MiDis-
try of Irrigation and Power (Shri 
Alagesa.n)-: 'l1he question whether the 
rates being charged by the New Delhi 
Municipal Committee can be brought 
down to the level of those in force 
in! the area served by the Delhi Elec-
tric Supply Un~rtaking is under ex-
amination. A Committee was appoint-
ed to examine the financial operatwns 
of the Electricity Department Of the 
New Delhi Municipal Committee. Its 
report is awaited. 

Narela and Shahdara in the Union 
territory of Delhi are served by pri-
vate licensees. As their cost of gene-
ration and supply of electricity is 
higher than that of the Delhi Electric 
Supply Undertaking, they cannot he 
forced to adopt the rates charged by 
the latter. 

Rickshaw Pallers, Society 

lZIG. Shri D. C. Sharma: Will the 
Minister of Community Develoanneat, 
Panchayati Raj and Co-operation be 
pleased to state: 

(a) whether a rickshaw pullers' 
society will be esta·bUshed in Delhi; 

(b) if not, the reasons therefor; and 

(c) the extent and nature of finan-
cial assistance contemplated? 

The Depnty MiDister in the MiDis-
try of CommUDity Developmeat. 
Pancbayati Raj and Co-operation (Sm 
Shyam Dbar Mmra): (a) There are 
already four rickshaw pullers' co-ope-
rative societies in Delhi. 

(b) The question does not arise. 

(c) Delhi Administration have 
Proposed to give finan'cial assistance 
to one society as per approved pattern. 
according to which a sum Of Rs. 20.000 
may be given as loan for purchase of 
rickshaws and a sum Of Rs. 900 as 
subsidy towards managerial expenses 
to a society. 

Consumption of Electricity in P,,*b 

lZIL Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) the per capita consumption of 
electricity in Pwljab as on the 1st 
August, 1962; and 

(b) the reasons for such low con-
sumption? 

The Minister of State in the Minis-
try of Irrigation and Pewer (Sbri 
AJa.gesan): (a) and. (h). The fi;gure5 
in respect of per capita consumption 
as on 1st August, 1962. have not yet 
been compiled. The per capita con-
sumption in Pwljab durinlg 1961-82 
was about 62.8 kWh. which was higher 
than that of most of .the other· StatllB. 
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PdIItiD&' of Air India Booklets Abroad 

r Shri Kajrolkar: 
D12. J Shr~ Raghunath Singh: 

J Shri R. P. Singh: 
l Silri U. M. Trivedi: 

Yll.l the Minister of ·.lTallSport aDd 
..,.,...,unicatiOns be pleased to state: 

Ca) the total amount spent by the 
Air India each year in getting bro-
c:1mres, books, folders, posters, tickets 
printed abroad; 

(b) the reasons for printing these 
booklets abroad; and 

(e) the amount of foreign exchange 
involved therein? 

'DIe Deputy Minister in the Minis-
try of Transport aDd CommunicatiOns 
(Shrl Bhagavati): (a) The approxi-
mate amount spent by Air India Cor-
poration during the years 1959-60, 
1960-61 and 1961-62 on getting time-
tables, tickets, brochures, folders etc. 
printed abroad is given below:-

1959-60 1960-61 1961-62 
Rs. 6,37,500 Rs. 8,29,000 Rs. 12,24,400 

(b) The reasons for printing these 
articles abroad are as under:-

(i) Time-tables: Time-tables is-
sued by the Corporation in 
EurOPe contain both English 
"VerSion as also a version in 
the local language' of the 
country namely French, Ger-
man, Italian etc, These used 
to be got printed in Geneva 
because Of easy availability' of 
necessary facilities. The Cor-
poration have, however, start-
ed printing the full size time-
tables in India to save foreign 

'1< - .exchange expenditure. 

(ii) Passenger tickets, excess bag-
gage tickets, Miscellaneous 
ChaTges OTeierS and Coupons: 
These require a special type 
of carbon paper backing 
which is not produced in 
India. The orders for print-
ing these articles were, there-
fore, placed with a Japanese 
firm whose quotations were 
the lowest. However, the 
possibility of getting the 
required type of carbon paper 
produced in India is being 
explored by the Development 
Wing of the Ministry of Com-
merce and Industry. 

(iii) The Special Boeing Brochu.re: 
The specialised part of job was 
the coloured tissue paper 
which also is not produced 
in India. Global tenders were 
invited for this item and the 
lowest tender was received 
from a Japanese firm on 
whom the order was finally 
placed. 

(iv) Sales letter. tour folders, 
bulletins etc.: The material 
for these items depends large-
lyon local needs. They 
essentially form part of the 
publicity campaigns under-
taken by the outstation ofIices 
of the Corporation. The print-
ing of such items in India 
would not only be inconven-
ient but a.l&o expensive and 
the delays which would in-
evitably ·be involved in getting 
them printed in India and 
then despatching them to fOr-
eign stations would defeat 
their purpose. For competi-
tive reasons it is necessary to 
let these printed locally sO 
that they are available ac-
cording to the required time 
schedule. 

(c) The amounts indicated under 
(aJ above represent foreign exchange 
expenditure in tull. 
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Notes: (1) The amount indicated 
in reply to part (a) of the 
question includes expenditure 
on certain other items like 
postage, transport charges etc., 
as no separate accounts of 
expenditure incurred on such 
items is maintained by the 
Corporation. 

(2) During 1959-60, New York 
was an off-line point and, 

. therefore, the expenditure on 
publicity items was much less. 
New York functioned as an 
on-line station for a part of 
the year 1960-61 and the 
expenditure increased during 
that year. In the year 1961-
62, in addHion to New York 
functioning as a regular on-
line station with as many as 
five services a week during 
on-season and 3 during off-
season, a number of sales 
offices were opened in the 
U.s.A. There has, therefore, 
been an inevitable increase in 
the expenditure on sales 
promotional items. 

Shuttle Service for Delhi Students 
Studying at Gbaziabad 

1213. Shri Solanki: Will the Minis-
ter of Railways be pleased to state: 

(a) whether it is a fact that there 
is a shuttle service from Ghaziabad to 
Delhi for Delhi students reading in 
various colleges in Ghaziabad; 

(b) if so, whether separate compart-
ments have been provided for ladies 
in it; 

(c) whether it is also not a fact that 
in ladies compartments the boys out-
number the girls; and 

(d) if so, why railway police per-
sonnel and officers are not posted to 
check this so as to avoid harassment 
to ladies? 

The DeJlUty MbUster in the MJIIis-
try of Railways (Shri Shahnawu 
Khan): (a) There is no shuttle train 
exclusively for students between 
Ghaziabad and Delhi. However, 331 
Up New Delhi-Amritsar Passenger 
Train which starts from New Delhi at 
5.05 hours and reaches Ghaziabad at 
6.37 hours caters for students attend-
ing schools and colleges at Ghaziabad 
in the morning shift. In addition to 
this, students travel by other trains 
between Delhi and Ghaziabad accord-
ing to the various shifts in the schools 
and colleges at Ghaziabad. 

(b) Yes. 

(c) While boys below the age of 1~ 
years are permitted to travel in ladies 
compartments, it has not come to 
notice that the boys outnumber the 
girls in such compartments. 

(d) Extant rules provide for ladies" 
compartments being occupied only by 
those who are entitled to travel in 
them. Necessary statf has been de-
tailed for ensuring that the rules are 
observed and assistance of police is 
sought, should necessity arise. 

Medical CoUe«es 

1214. Shri Naval Prabbakar: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that seats in 
medical colleges for M.B.B.S. Course 
have been reserved for students be-
longing to the Scheduled Castes and 
Scheduled Tribes; 

(b) if so, what steps Government 
take to .get the required number of 
students from such communities; and 

(c) whether some organisations are 
also asked to give publicity for g"ett-
ing such students? 

The Minister of Health (Dr. Sushila 
Nayar): (a) Yes; seats have been re-
served for candidates belongjng to 



2829 Written Answers SRAVANA 29, 1884 (SAKA) Written Answers 2830 

Scheduled Castes and Scheduled Tribes 
in almost all the Medical CoHeges. 

(b) a:nd (c). Due publicity is given 
through newspapers and the Prospectus 
of the College concerned. 

Prices Of Pure Ghee in Delhi 

12 J Shri A. V. Baghavan: 
IS."\. Shri Pottekkatt: 

Will the Minister of FOOd and Agri-
culture be pleased to state: 

(a) whether Government are aware 
Of the rise in prices of pure ghee in 
the New Delhi Market; and 

(b) what steps Government propose 
to take to bring down the prices? 

The Deputy Minister in the ~istry 
Of Food and Agriculture (Shri A. M. 
Thomas): (a) Yes. 

(b) It is not proposed to take any 
direct regulatory measures. It is hop-
ed, however, that the country-wide 
planned increases in milk production, 
oilseeds production and dairy develop-
ment will help relieve the situation in-
directly. 

Exchange of Animals with Netherlands 

1216. Shri Man Sinh P. Patel: Will 
the Minister Of Food and Agriculture 
be pleased to sta:te: 

(a) whether there was any agree-
ment to exchange tigers and cranes 
of Delhi Zoological Park for ether 
continental animals with any private 
firm of Netherlands; 

(b) if so, the details thereof; and 

(c) how far the agreement has been 
carried out? 

The Minister of State in the Ministrv 
of FOOd and Agriculture (Dr. Ra~ 
Subhag Singh): (a) Yes, Sir. 

(b) A barter arrangement was made 
in 1960 by the Delhi Zoological Park 
with Messrs Van Den Brink, a reputed 
firm of Holland dealing in animal~ dnd 
birds, for procurement of 6 Macaw 
Parrots, 24 Pheasants and a pair of 

Chimpanzees in exchange of one pair 
of Tiger cubs, 5 Spotted Deer, 35 Saras 
Crane and 2 pairs of Leopards. The 
value of the barter deal was Rs. 9,120. 

(c) Two Tiger cubs and 20 Saras 
Cranes valued at Rs. 4,726 were des-
patched by the De:hi Zoological Park. 
In return, 13 Pheasants and 6 Macaw 
Parrots valued at Rs. 3,330 were ob-
tained from the Dutch firm. In view 
of the Dutch Government's ban 'On the 
import Of split-hoofed animals into 
their country, the firm expressed its 
ina,bility to complete the deal on the 
lines originally agreed uIY.>~. They 
were prepared to djust the diffe:ence 
either in cash Or by supplying other 
species. It is now proposed to close 
the deal by obtaining 10 rare Phea-
sants valued at Rs. 1,396 from the' 
firm to cover the balanc~ outstanding. 

Mango crop in Bihar 

1217. Shrimati Ramdnla.ri Sinha: Will' 
the Minister of FOOd and Agriculture-
be pleased to state: 

(a) whether it is a fact that there' 
has been exceptionally bumper mango 
crop throughout the State of Bihar 
this year; 

('b) if so, in what other States there 
has been similar mango season; 3nd 

(c) reasons which have contributed' 
to such goOd harvest of mangoes? 

The Minister of State in the Ministry 
of Food and Agriculture (Or. Ram' 
Subhag Singh): (a) to (c). Tnis year 
the mango crop was exceptionally good 
in certain States for example Bihar. 
However, the infonnation is being 

. collected from all the States and will 
be placed On th~ Table of the ':)a bha. 

rHr:;.I5I'~~) ~: 
1M \!rnJ <'I11T ~ 1f;ft ~ ~ '1it ~ 
~f.t;: 

('P) ~tq-",=\ ~~itmrU'ilf 

it <rffiIOr it mr ~ q;: iJ?I ~ ~ ~ 
~~; 
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Mazaftarpur R.M.8. Buildi~ 

1219. Shrlmati Bamdulari Sinha: Will 
the Minister of Traasport ud Com-
mUDications be pleased to state: 

(a) whether there is no ;ll"(}vis;oll vf 
latrine and w{lter supply in Muzaffar-
pur R.M.s. building for the last three 
years; 

(b) if so, what arrangement ~ being 
made ill this regard; 

(c) how many RM.S. offices are 
functio:1ing in 'VI' Division of Bihar 
Postal circle with Or without latrines: 
and 

(d) when the proposal for p!-oviding 
latrines in these buildings is expected 
10 rna t erialise? 

The Deputy Minister in the MInis-
try of TraDsport aDd Communications 
(Shri Bbagavati): (a) A latrine and 
water tap existed in the Muzllffarpur 
R.M.S. building but the SaI'.!. were cbs-
mantled in August 1960, when the ex-
tension of the building was taken up. 
After their dismantlement the staff are 
using the latrine for the general public 
situated at the RaiJ.way Platform. So 
far as supply of water is concerned, 
there is water tap close to the mail 
office and a waterman stores water for 
drinking and other purpo~~. 

(b) Proposals for provision of latrine 
and water facilities at Muzaffarp'.1r 
RM.S. building are at .an advanced 
stage and the matter is beIng pursued 
vigorously with the Railways. 

(e) Presumably the reference is to 
'U' Division as 'W' Divis;.on is in 
Gujarat Circle. Latrines have been 
provided in the R.M.S. offices at 
Chapra, Darbhanga, Samaslipur and 
Mansi. The RM.S. Offices at Sonepur, 
Muzaffarpur, Barauni and Katihar have 
not yet been provided with lat!'ines. 

(d) The Railways had earlier dec!in-
ed to provide latrines at BaTauni and 
Katihar. Provision of these facilities 
at these Stations as well as a~ Sonepur 
will be pursued with the Railways. 
Regarding Muzaffarpur, th~ position 
has already been explained in part (b) 
above. 

WiUingdon Hospital. New Delhi 
1221. Shri D. C. Sharma: WiU the 

Minister of Health be pleased to state: 
(a) the average number of patients 

per day being treated in Willingdou 
Hospital, New Delhi, during the past 
three months; 

(b) whether the number of patients 
is on the increase; 

(c) the number of persons or- the 
staff of the hospital; 

(d) whether Gavernment consider 
the num.ber of persons on ~hp. ~aff 
adequate to deal with the "umb,,'~ of 
patients; and 

(e) if not, what steps Government 
propose to take t6 meet the increasing 
demands on the hospital staff? 

The Minister of Health (Dr. Sashila 
Nayar): ; 'f· 
(a) 

(b) 

(e) 

May, 191>2 

June, 191>2 

July, 191>2 

Yes. 

Classes I & II . 

Class III 

Class IV . 

1785 

1732 

1831 

40 

226 

330 

(d) and (e). Yes. The requirements 
of the Casualty and Out-pltient De-
partments, however, are being review-
ed in view of the considerable increase 
in the number of patie.ts. 

Central River Board Committee 
lW. Dr. P. Srinivasan: Will the 

Minister of Irrigation and Power be 
pleased to state: 

(a) whether there is any proiXlsal 
to constitute a Central River Board 
Committee; 

(b) if so, what will be the nature 
and functions of the Committe~; and 

(e) if not, the reasons therefor? 
The Minister of State in the !IIInis-

try of Irription and Power (Shri 
Alapsan): (a) No. 

(b) Does not arise. 
(C) The River Boards Act, 1956. 

under which the Government of India 
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propose to set up River Boards for 
certain important inter-State river 
Basins in the country, does not provide 
for the establishment of any Central 
River Board Committee as envisaged 
in part (a) of the question. 

Major Rivers in India 

1223. Dr. P. Srinivasan: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) how many major rivers are 
there in India; and 

(b) what is the percentage of water 
utilised from them for (i) irrigation, 
(ii) power, (iii) drinkrng purpose and 
(iv) wastage into the seas? 

The Minister of State in the MiDJs-
try of Irrigation and Power (Shri 
Alagesan): (a) The major rivers in 
I'ndia excluding their tributaries are 
given below:-

1. Indus Basin Rivers. 
2. Ganges. 
3. Brahmaputra. 
4. Mahanadi 
5. Krishna. 
6. Cauvery. 
7. Tapi or Tapti. 
8. Narmada. 
9. Godavari. 

and 10. Damodar. 

(b) No detailed assessment of the 
water reSOUTces of all the rivera and 
their utilisation for different purposes 
has so far been made. However, it 
has been estimated that 

0) by the end of the Second Plan 
about 27 per cent of the usable 
:!low or 8.9 per cent of the 
total annual flow of the en tire 
river water resources of the 
country would have been uti-
lised by the end of the Second 
Plan. 

(ii) The utilisation for g~neration 
of hydro power is at present 
about 4 per cent of th~ average 
total annual flow of all rivers .. 

(m) and (iv) No information is 
available. 

Providing of Level Crossing at New 
Barrackpnr Bait Station 

1224. Shrimati Rena Ch:tkravarity: 
Will the Minister of BailwaJS be pleas-
ed to state: 

(a) whether it is a :£act tha~ there 
are heavy casualties on the Eastern 
Railway suburban lines due to people 
walking on the railway tracks; , 

(b) whether it is a fact that the 
heavy growth of population 011 either 
side of new Barrackpur halt station 
on Eastern Railway leads to people 
indiscriminately crossing the track as 
there is nO railway gate to control 
traffic when trains are approaching; 

(c) whether it is a fact that th~ girls 
of college and the bilYs of school are 
on opposite sides of the track and 
children cross the track without any 
control; 

(d) whether the bazar is also situated 
by the side of the track; and 

(e) whether Government have con-
sidered the desirability of putting a 
railway gate at this point for the 
safety of the people, speciall:! the 
children? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) Some trespassers at times get 
killed while they attempt to cross the 
Railway line. 

(b) to (e). Yes, Sir. It has not been 
found feasible to prevent trespassing 
as persons cross the lines by short-
cut and not at particular crossings. 

Linking of Basirbat-Barasat Railway 
with Sealdah 

1225. Shrimatl Rena Chakravartty: 
Will the Minister of Railways be 
pleased to state: 

(a) whether the Basirhat-Barasat 
railway will be directly linked with 
Sealdah by drawing the coaches by 
electric engines from Barasat to 
Sealdah; -

(b) how far will this reduc" the 
number of trains on the Bongaon sec-
tion after electrification; and 
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(c) wbetlu!r the question· of doubling 
railway track between Barasat and 
D~umdum is still under consideration? 

The Dep1lty Minister in the MiJlistry 
Of Railways (Shri S. V. Ramaswamy): 

(a) No, Sir; not for the present. 

(b) Does not arise. 

(c) There is no such proposal under 
consideration. The doubling of the 
section will be considered only when 
(a) No, Sir; not for the present. 
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Benpl Flying Clu~ 
1236. Sbri Karjee: Will the Minister 

of Transport and CommunicatiODs be 
pleased to state: 

(a) whether Government are aware 
of the fact that the Bengal Flying Club 
is going to be abolished very soon due 
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to malpractices, financial. irregulari-
ties and shortage of funds; 

(,b) whether it is also a fact that 
the club was proposed to be shifted 
from Barrackpore to Behala for the 
sake of economy and construction of 
runways and hangars was started there " 
in 1950, but the transfer could not be 
given effect to due to the objections of 
some of the office bearers; 

(c) whether Government took any 
step at any time i'n the past to save 
the club from abolition and find out 
the causes of malpractices and financial 
irregularities; and 

(d) if so, what were those steps and 
what was the result? 

The Deputy Mlnlster in the MJnistry 
of Transport aDd Communications 
(Shri Bhagavati): (a) As far as Gov-
ernment are aware, there is no pro-
posal under consideration, to abolish 
the Bengal Flying Club. 

(b) Yes, Sir, it was proposed to shift 
the Club from Barrackpore to Behala 
on operational grounds. Government 
is not aware of any objection from 
the office bearers of the ClJUb to its 
shifting to Behala. The constnlction 
work at Behala was started only in 
1959. The airfield is nearing comple-
tion and may be ready for operations 
after electricity and water supply have 
been made avaHable. 

(c) Certain irregularities in the 
affairs of this Club came to the notice 
of Government in the past, when 
necessary steps were taken to remedy 
the position. 

(d) In the year 1950-51, Govern-
ment came to know o! mis-ma'nage-
ment and financial irregularities done 
at the ClUb. An officer of the Civil 
Aviation Department was specially 
deputed to check the Club's accounts 
on the spot and to investigate into the 
affairs of he Club. His investigation 
revealed that the then Preside:lt of the 
ebb was mainly responsible for these 
irregularities.. A special Committee 
Meeting of the Cl,ub was thereafter 
arranged and the President of the Club 11''' persuaded to resign from his po8t. 

A new Managing Committee was ap.-
pointed. 

2. In the year 1955-56, certain finan-
cial irregularities were noticed by an 
officer of the Civil Aviation Depart-
ment during the course of his inspec-
tion o! the Club. These were imme-
diately brought to the notice of the 
Managing Committee of the Club and 
they were directed to remove these ir-
regularities and organise the Club 
properly. Payment of subsidy to the 
Club was also withheld for some time, 
btlt was released after the Club show-
ed improvement. 

3. ln 1960-61, some irregularities in 
regard to the working of this Club 
came to notice, An officer of the Civil 
Aviation Department was specially 
deputed to investigate into the affairs 
of the Club. His investigation has 
revealed certain financial irregulari-
ties and fictitious logging of flying 
hours. Steps are now being taken, in 
consultation with the State Govern-
ment, to re-organise the Club and pro-
vide for necessary safeguards against 
repetition of any financial irreguaritlell 
in future. 

Family PlanD1ng 

1237. Shri Vishwa Nath Pandey: Will 
the Minister of Health be pleased to 
itate: 

(a) the steps that have been taken 
to associate village Panchayats in the 
work of family planning; and 

(b) what arrangements have been 
made for distribution of contracep-
tives and literature on family plan-
ning at village level? 

The Minister of Health (Dr. Sushi!a 
Nayar): (a) and (b). Family Plan-
ning Orientation Camps each- of three 
days' duration are held specially for 
lay people and village group leaders 
to create a backit"ound of acceptance 
of the family planning programme in 
the rural areas. Family Planning 
lervices are now being provided at 
every primary health centre and also 
three sub-centres attached to each 
primary health centre. Contracep-
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lives are distributed free to all in the 
rural areas irrespectiTe of the income 
of the individual. Literature on 
!am.ily planniIl£ is also supplied to 
each centre set up under the family 
planning programme. 
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C.B.S. Scheme in Delhi 
1%39. Shri JaPe... SUtgh Siddhaati: 

Will the Minister ot Health be pleased 
to state: 

(a) whether a large number of 
Central Government employees are 
residing in Bahadurgarh, a suburb of 
Delhi in Rohtak District; 

(b) whether it is a fact that these 
employees do not enjoy the benefits of 
Contributory Health Service Scheme 
and if so, when Government intend to 
extend this Scheme to this area; and 

(c) if not, what alternative medical 
facilities are proposed to be provided 
Cor these employees keeping in vielO 
the tact that the civil dispensary of 
that place is not well equipped? 

The Minister ot Health (Dr. SushDa 
Na1"ar): (a) to (c). Bahadurgarh is 
lituated at a distance of about 18 
miles from Delhi and is outside the 
jurisdiction of the Union Territory of 
Delhi It is understood that a bout 
1,000 Central Government employees 
are residine in Bahadurgarh. Since 
It has not yet been possible to extend 
the C.H.S. Scheme to Central Gov-
ernment employees residing in places 
like Shahdara, Gandhi Nagar etc. 
which faU within the territorial juris-
diction ot the Union Territory of 
Delhi, there is little prospect of the 
Scheme be\ni1 extended to places out-
side Delhi. like Bahadurearh, in the 
near future. 

The Government of Punjab is pri-
marily responsible for the provision 
of madical facilities to the residents 
of Bahadurgarh. 

Tibbia Medieal ColleR'e, Delhi 

lUO. Shri JaPe"- Singh 81A1dJaaDU: 
Will the Minister of Health be pleased 
to IItate: 

(a) whether Government propose to 
take over Tibbia College of New Delhi 
under Maulana Azad Medical College; 

(b) what steps have been taken to 
Improve Ayurvedic system of Medicine 
in India; 

(c) whether it will not be possible 
for Government to allow the degree 
holders from Tibbia CoUeee to com-
plete condensed course of one year in 
M.B.B.S. DeIh1; 
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(d) whether there is any proposal 
to make B.I.M.S. degree from Tibbia 
College equivalent to M.B.B.S. degree; 
and 

(e) if so, how much time it will 
take to implement this proposal? 

The Minister of Health (Dr. Sushila 
Nayar): (a) The Government of India 
have received suggestions to take over 
the Tibbia College and develop it as a 
separate institution. 

(b) A statement is placed on th .. 
Table of the House. 

STATEMENT 

(i) The Government of India have 
set up the Central Council of Ayur-
vedic Research to advise them on 
matters relatinjt to the development 
of Ayurveda. The Council has for-
mulated a curriculum of studies. 

(ii) Financial assistance is being 
given for establishment 01 new insti-
tutions and/or upgrading of existing 
institution. 

(iii) Research Units to conduct re-
search on various aspects have been 
set up. It is proposed to set up more 
units in different institutions to con-
duct researches-clinical, chemical, 
pharmacological, pharmacojtnostical, 
fundamental, literary etc. 

(iv) A Central Institute of Research 
in Indigenous Systems of Medicine 
and a Post Graduate Training Centre 
in Ayurveda have been set up at Jam-
nagar. It is proposed to set up more 
Research and Post Graduate Training 
Centres. Proposals to open such 
centres at Banaras and Poona arc 
under examination. 

(v) Establishment of herb gardens; . 
land has been purchased at Poona. 

(vi) Survey of Medical Plants: a 
Survey Unit has been sanctioned at 
Hardwar. ProposalS for establishing 
more units are being examined. 

(e) No. Sir. 

(d) No. 

(e) Does not arise. 

Rural Water Supply in Rajasthan 

lUl. Dr. L. M. Singhvi: Will the 
Minister of Health be pleased to state: 

(a) whether the Government of 
Rajasthan have submitted any com-
prehensive scheme for rural water 
supply in Rajasthan; 

(b) if so, the details thereof; 

(c) how many tube-wells and water 
tanks have been provided in differ-
ent areas of Rajasthan for solving the 
acute problem of supply of drinking 
water; 

(d) what is the percentage of total 
expenditure on rural water supply, 
which has been spent so far during 
the Second Five Year Plan and Third 
Five Year Plan for rural water sup-
ply in Jodhpur, Jaiselmer and Bikaner 
districts of Rajasthan; and 

(e) what are-the reasons for paying 
relatively scant attention to the pro-
blem of rural water supply in these 
districts which are the worst affected 
in the country? 

The Minister of Health (Dr. Sushila 
Nayar): (a) No comprehensive scheme 
for rural water supply has been re-
ceived from the Government of Rajas-
than. However, a few individual 
rural water supply and sanitation 
schemes have been approved during 
the I and II Five Year Plans. 

(b) Does not arise in view of (a) 
above. 

(c) to (e). Necessary informati.on 
is being collected from the Govern-
ment of Rajasthan and will ,be placed 
on the Table of the Sabba when 
received. 

Wind Power Plants 

1242. Shri Basumatari: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have been negotiating with 




